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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
(sz) cHENNAT

ORIGINAL APPLICATION No. 249 ot 2020

IN THE MATTER BETWEEN

Dusharla Satyanarayana ...Applicant

Versus

District Collector,
Suryapet District.
and others ... Respondents

REPLY STATEMENT FILED ON BEHALF OF THE 4I! RESPONDENT

l, T. Vinay Krishna Reddy, S/o. Dayakar Reddy, aged about 43 years,

working as District Collector, Suryapet District do hereby solemnly affirm and

sincerely state as follows.

I am the 4'n respondent herein and am well acquainted with the facts of

the case from the records and as such I am competent to file this reply before

this Hon'ble Tribunal. The answering respondent deny all the allegations and

averments contained in the above OA except those that are specifically

admitted herein, and put the applicant to strict proof of the same.

1. lt is humbly submitted that the petitioner has stated expansion of 4 lane

road completely ignoring the Chuttukunta water body at Raghavapuram village

as per the provisions of EIA notification and Andhra Pradesh Building Rules,

2012 (adopted to Telangana State), Telangana lrrigation Act, 1357 F.

2. lt is humbly submitted that on receipt of requisition from the PD, NHAI,

PIU Khammam, through Lr. No. NHAI/PIU/KMM12017186, Dl: 20.04.2017 to

acquire an extent of 68340.31 Sq.mts land in Raghavapuram village of Mothey
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Mandal for four laning of Suryapet - Khammam section of NH-365 BB, the

Competent Authority (LA) & Revenue Divisional Officer, Suryapet has

completed acquisition process duly followed the NH Act 1956 and issued

notification from time to time on statutory i.e., 34, notification published in

Government of lndia Gazette No.2626, Dated:1 2.09.2017, S.O.3001 (E),

Oaled:12.9.2017, 3D Notification published in covernment of lndia cazette

No.2314, Dated:22.06.2018, S.O.3055 (E), Dated:18.06.20'18 and 3G

notification No.C195212017 , Dated:05.07.2018 published in daily news paper

the Hans lndia (English) and Vartha Telugu Daily on 07.07.2018 and

08.07.2018 respectively. Thereafter, award enquiry was conducted on

28.07 .2018 and 30.07.2018 in Tahsildar Office, Mothey Mandal and passed

award u/s 3G (1) of NH Act, 1956 vide CALA & RDO, Suryapet

Ptoc.No.Cl1522l2017, Dated:30.08 .2018 fot the patta lands proposed for

acquisition while deferring the Government lands, Shikam, Canals and internal

roads which are comes under acquisition in Raghavapuram Village of l\4othey

Mandal is as follows:

Total Proposed Area

Government land & Shikam

Government Assigned land

Canal and Streets (Roads)

60059.25 Sq. N4ts.

3288.02

Nit

75.87

56695.36 Sq. MtsPatta land (Area to awarded) :

Thus a total extent of 56695.36 Sq. Mts patta lands which is coming

under acquisition in Raghavapuram Village of Mothey lMandal is covered under

award passed U/s 3 G (1)of NH-Act, 1956 as per CALA & RDO, Suryapet
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Award proceedings No. cr1s22r2o17, Dt: 30.0g.201g whire sanctioning an

amount of Rs.1,71,74,274r- (Rupees one crore seventy one rakhs seventy four

thousand two hundred and seventy four onry) towards land compensation and

disbursed to the (79) awardees whose rands were acquired for 4

laning/widening of NH-365 BB, suryapet to Khammam Section covering the

following survey Numbers and land status of chuttukunta lake is as follows:

Sl.No. Survey Number Patta/Govt. Dry/VVet
I 22 Govt. Shikam
2 23 Private Dry
3 24 Private Dry
4 88 Private Dry
5 90 Private Dry
b 91 Private Dry
7 107 Private Drv
o 108 Private Dry

3' lt is humbly submitted that during the land acquisition process for the

lands proposed for the acquisition in Raghavapuram village of Mothey Mandal,

no objections were received neither from the awardees whose lands were

coming under acquisition nor from the any interested persons.

4. lt is humbly submitted that as the present project is existing State

Highway i.e., R&B Road leads from Suryapet to Khammam was identified for

expansion as National Project and assigned No. NH 36588 within the interest

of the public for transportation and convenient of the commuters. lt may have

lesser impact on the ecological equilibrium of the lake. Therefore the impact

may be reduced by providing column bridge by the project authority and

increasing the storage capacity either digging are increasing the size of the

lake.

Further it is humbly submitted that no violation has been committed by

project authority as present work is being carried out on the interest of the

\r"9)"
r.,,st NICTCOU.ECTOR

SURYAPET.

5.

the



public on the acquired land including a small peace of land covered in

Chuttukunta lake. However for maintaining same FTL of lake, the column

bridge may be provided by the project authority and strengthening of bunds

may be implemented as a remedial source to protect the water body i.e.,

Chuttugunta lake which is coming under acquisition for NH 36588 in

Raghavapuram village of Mothey Mandal, Suryapet District. ln addition the

restoration of the lake to its original status, inner side of the bund, revetmenl

may be carried out in consultation with irrigation department at the cost of

project authority as recommended by the joint committee constituted in the OA

249 oI 2020 in this matter.

6. lt is therefore prayed that the Hon'ble Court may be pleased to pass

appropriate order or orders as this Hon.ble Court may deem fit and proper in

the circumstances of the case.

$P*
D$lesoenecron

SU RYAPET,

VERIFICATION

l, T. Vinay Krishna Reddy S/o Dayakar Reddy, aged 43 years, Occ: Service,

Ryo Suryapet District, Telangana do hereby verify and declare that the

contents stated in the above counter-affidavit are true and correct to the best

of my knowledge and belief. Hence, verified on this the !.)..r21day of July

2021 , at Suryapet.

\llry
4 Respondenl.

,,tT.?J".gg;ro^
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MINISTRY OT'ROAD TI'ANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the lzth SePtember' 2017

1i.().]001(E)'.*InelPrciseofpowersconfbrred.bysub.Sectionil),"f'::1lol,?AoftheNationalHighwaysAct.
l(].ia (4ti .1. 1956) (trereinafter rei!,t"i,o ., the said e.il, tt'" Central Gov-em,re'ii' 'fl"r bcing rctistied that li)r the

public pur.irrr-rr, rhe land. ,h;^il;'il;;lftl.,n of *ti.ir'ir'gir* in *o stntaule below' is rcquircd for building

([,iclcning,i frrur. taning, etc.), Inaintenance, management ";l';dt";;" 
of National Highway No 365BB' in the stretch of

trntl frrr*i )csign Ch.0+000 tt-.r^.iis*000 oiNH'65) t" o!'''g' g,, lS*200 (Ex K.rn 27+800) (Sruyapet- Khnmtnitnr

Sec:tio.) in thr. tlistrict srr,upii i"lr,. state ofTelangana' hereby ieclares its intention to acquire s,ch land;

Ant' person interested in the sai<l land nray, witlrin twenty-one days fronl tlrc datc oi'publioalt0n rrt.this

iro(ificari.rr iir the ofTicial c;;;".';;r" to tt" ur" ot'r'uJ iunJ io. the aioresaid purpose under sub-seclion(lt of'

section 3( o1'lhe ssid Act'

frvcr.v such objection shtll be matle to the competent Atlthority' namely Reventte Divisionnl officer' Sttryapet

iri *.ririnp r,rl shall set otit ttre grouno, ir-,,",.or una 
'n" 

t"'*pti""i e".o'ity sr'att given tlre tlbjector arl opportunrt)'oi'

treiug herrd. either in p.rron'*-uy e legal practitio"t''.""i'ni^y' otter helring all strch objections antl after nuking strch

1l1p1l1gr srrr*rir';., if any. as rr'," i""ip"tl"i Authority ti';nrt''n"""t""y' by orderleither allow or disallow the objections'

\nr orcler made by the colnpetent authority under sub-section (2) of section 3C of thc said Act shall bc tinill:

rhi:lanclplansandother<ietailsofthelandcovererJunrlerthisnotificationareavailablearr<lcanbeinspectedby
lhu intcrrstcd pcrson at the afbresaid office of thc Conpetent Authority'

SCHBDULE

Ilrictdr:scription <lf thc land t0 be acquired with or without structure falling within the stretch of land from

I)esir;n Ch.0+000 tn*.r*.iis+000 of NII.65) to Design Ch'38+200 !E1Km'2^7+800) 
(Survapet -Khammanr

Sectio,,),'ttt'"NationalHighwayNo'36sBBintheStateofTclangana'

f st"t.,il 
-

I llunrberlll-iirir-r -lil
I

Narne of
the

Narne of the
Taluk/
Mandal

Name of the Village Survey
number

Type
of land

Nature of
I-and

Arca
(In Square

nrctcrs)

J 4 5 6
Drv

Sutyapet

I

I

I

I

I
I

i

i

l.Suryapet

I

I

I

(l) TekLrmatla 71 Private

65 Private Wct

T8 Privatc Drv 5050.000

60 Private Wet 1725,(XX)

'19 Privnte I)ry 2385.000

59 Privatc Wet 270.000

80 Private Dry 800.000

58 Private Wet 740.000

It2

3' Guvt Poramboke
Drv

165.000

Privitte :1.1:i{).(Xx I

35 Private Drv 3645.000

36 Private f)ry :-185.000

38 T)rv 1490 i)00
'I'otal 40.000

(2) Bechiragtlachartrm EO Plivatci Wct I02 I5 00t)

,9 l'fr v aIc Wet 370.r)00

11 Private Wc( 196s.1x)0 
I

75 Pr vatc Wot I u 7 5.000

1(t Pr Viltc Wet r955 (X)0

72 Plivatc Wet 4l 85.r)00

71 Privatc Dr- I r 790 000

69 Privrtc
Privatc

_-Dry t9ti55 000

58 Dry I ii: /-i.()Ui,

Total (r47tt5.0()r)

) Pillalamarri 823 Pri vate Dry i 205.{x[)

812 Private ory i ttt:,s.ttoo
834 Private Dry I 35,1().000

.1,(x, i

5.000, I

,).000 i

I
I
I

I

i

I
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I

I

I

I

I

;

I
I

I

i

I

I

i

I
I

I

I

I
!

I

I

I

I

I
I
I

'74 Private Dry 6465.000

13 Private Drv 750.(XX)

15 Private Dry 3095.000

'16 Private Dry 2985.000

'71 Private Dry 75.(XX)

88 Private Drv 2005.000

8 Plivate Dry .150.000

90 Plivatc Dry r640.(x)0

91 Private Drv r 035.000

92 Private Dry 13s5.000

9'7 Private Dry r480,000

98 Private Dry 335.000

100 Privatc Dry I 055.000

99 Plivate Dry 2_120.000

36 Privatc Dry 2950.000

34 Private Dry r l()75.()00

32 Private Drv I 1 05.0()0

33 Private Dry 7-5-10.itl)0

28 Private Drv 400,000

27 Privatc: Drv r925.{,)U0

Private Dry .17u0.000

25 Pri vatc Dry 335 5.000

Private Dry 7855.000

23 Private Dry 48e0.000

22 Private Dry 3n25.000

lt8 Private Dry 2350.000

t12 Privnte Dry 29 t5.000

109 Private Dry r 050.000

21 Private Drv 4t

r05 Private Drv 2620 000

104 Privatc Dry I 335.U00

103 Private Drv 6240.000

t02 Plivate Dry 80u0.00{)

l0l Plivatc Dry I t55.i)00

Total l 14525.000

I
I

(3) Mothey 298 Privatr-r Dry :.4 t 5.(XU
1(r(l Private Drv ll5
30 l Privatc Dry itt5.
300 Pri!'rtc Dlv
302 Privilte !ry

Drv
l+5.0()0

'32'l 1'rivatc tTlr),(x)o
Dr)'

296 Private Dry 423s.0(X)

2t)5 Pri vate Dry 6885.000

294 Pri vatc Dry l020.uiX)
289 Plivlrte Dry 2 10.000

293 Pri vate Dry _ 1671J5.000

2L)2 Plivate Dry Irt(,.0(X)

29t Privrte Dry 3 r8_9"00() _

290 Private Dry 3750 000

236 Private ' Dry r995.0(X)

2(tl Privatc Dry 30 000

259 Private Dry 5 595.0( X)

260 Plivatc Drv 1475 0(X,

258 Plivatc Dry 144(i (xn)

?5'7 Dnvate Dty 55

261 Private r : I 5'ttrXr

248 Private Dr)
256 Govt. Poramboke l(j55.t)(){)

1



IF, No. NHAI/PIU-KMM/DPRJL,\/ 3 /\t Z0 t'7 ]
RAJESH GUPTA. t)y. Secy.

RAKESH 5 g 691 3"-l."ortr 
isl!^<t;s

D.te.26t7 i.r I{ i: )i:2 +0,. 10.

I
1::l
I

i

;

I

i
I

I

I

I

I

I
I

I

I

I

I

I

I
!

I

,]
i

i

I

)

I

:

34 Govt. Poranrboke t9.15.(xxl \
36 Private Dry tt7 t-5.0(i() .

38 Private Dry 65 15.000 ',

31 Private Dry
Porantboke

r 975.000 .

148.s 000Nala Govt.
'fotal r348tJ5.000

(7) Singarenipalli N;rla Govt. Poramboke 2l 20.000
49 Privatc Dty 4850.000 r
50 Plivate I)ry 7t) I 5.000
5t Privare Drv o) t-5.uou

Road Govt. Poramboke 630.000
t4 Private Drv 90ti_5.000
l-5 Private Dry 6480.0r)0
9 Pli vate Dry u5.1-5.000

1 Privittr-' Dry :.94.i.1)00
6 Privlte Dry I loi.00{) r

54 Privirte Dry 68:50.(

5l Private D.)
52 Pli vate Dr! 550.0(N)
64 Private L)ry l5r:).000

-) Pri vatc Drv li{70.0(x)
1 Pri vate Dry 60.000
I Pri vate Dry 1 900.000
0 Pflvate Dry 610,000
I Private Drv 90.000
J Privatc Dry r 7 i -5.000
2 Govt. Poramboke 1135.000

4 Pri vate Drv I 17.5.(x)()
5 Privale D.y 9-s5.000

Total 6681s.000
GRAND TOTAL 1965077.000

UploadedbyDte.ofPrintirrgatC;overnn]ent"ri@xx1a
and Pul:lished by rhe Conrroller oi publicationr,. Delhi- I l0()54.
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;
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eir.iqT
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qq"rir
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aiaT rEr 3{r

.,J $t 6)

l.*'ip':h
{1dl-ai rr"n

MINISTRY OT' ROAD'IRANSPORi;ND HICH}VAYS

NOTIFICATION

New Delhi, the lgrh Junc, 20lg
S'o' 3055(E)'- whereas by the notification of the covernment of India in the Ministry of Road Transport andFlighways' published in the cazette of India, Extraordinary, Part I[, Section 3, sub-section (ii) issue<i under sub-section(l) of scctior' 3A of the National llighway Act, 1956 (48 of 1956) (hereinafter referred ro as the said Act), rhe cenrralcovernmenl declared its intension to acquirc the lani speciiiecl in the Schedrrle annexecl to rhe said notification forbuilding (wiciening/four-laning, etc.), rnaintenan"., rnrnog",n.rt and operatron ol NH-36588 on the strctch of land fromDesign Ch 0+000 to Design Ch. 38+200 (office of Reve-nue Divisional officer Suryapeq in rhe district of SURyApETin the srare ot TELANGANA

And whereas the substancc of the said notitlcation has been publishetl in "Anrlhra Joythi,,and ..The Hintlu', bothdated22.09.2Ol7; under sub-section (3) of secrion 34, of the said Act j

And whereas objections have been received and the same have been consi<.lered and disallowetl by thecompetent Authority;

And whereas' in pursuance of sub-section (l) of section 3D of the said Act, the comperenr aurhority hassubmitted its report to the Central Governmentl

.. Now, therefore, upon receipt of the sajd report of the competent aurhority and in excrcise of the porversconfcrrcd by the sub-section (l) of section 3D of the said Act, the Central Covernnicnt hcreby <.lcclares that the Iandspr.cilied in rhe said Schedule should be acquired tbr thc aforcsaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the central covernment herebydeclares that on publication of this notification in the official Gazette, the land s1:ecified in the said Schedule shall vesrabsolutely in the Central Government, free from all encumbrances.

SC}IEDULE
Briefdescription ofthe land to be acquired, with or without structure, falling within the NH-365BB in the stretch oflandfrom NH-365BB (office of Revenue Divisional officer SuryapeQ in tie district of SURyApET in rhe srare of

TELANGANA

Sr.
NO.

Name oi the
District

Namr: of the
Taluka

Nanre of
thc

Viilage

Survey
Numbcr

Nature
of

l,and

Type of Land Area in
Ilectre

Name of the l,and
Owner/Intrested

Person
Part Survey No:-ir,

I 3 '1 5 6 1 8 9

I SURYAP3T Chivvemla Ailapur t63
D.y

Pril otc 0.020234 r Angothu Chekru
S/o Chaldiya (P),

Dharavth Bodiki
W/o Veeranna (E)
163

2 SURYAFET Chivvemla Ailapur 163
D.y

Private 0.07631r-- {ngothu Chakru
i/o Chandiya (P),
\ngothu Somla
i/o Sevla (E)
163

3 SURYAPET Chivvemla Ailapur 163
D.y

Private

_ti
{ngothu Chakru
i/o Chanidya (P),

{.ngothu Ramji S/c

taagya (E)
to-,

YAPET Chivvcmla Ailapur 163
D.y

Private 0.020234 \ngothu Chakru
i/o Chandiya (P),

\nsothu Buiii Wk

17i3D11

1

. l=;

rJ

-

;TETTT:

iz 7Tr:r:

I

1

I

I
1.

i
I

\



t3

Kanctirnall
)rinivirs Reddy i

'ratra lleddv
',&E)
riD

'eravolu Sathi

:'',,'i?,Y; 
t'-,,

rr;1voiu
,rmcha:rdra

' jv .S.bs ljiram
r:(,y { I))
nvolu parv;rthi 

,'. Rarchan,tra
.i,!1, (P)
i,di nliilla
( nivas Re(ldv
,vhrte Retkly

volu Sarhi
i-v S/o Bix-n]
v (P&:E)
.olu

ra ndra
. S/o Bixam
(P&E)

," --l
r::rtla l1

;lo 8,,,a,r, 
1/]"*s, lll, raryathi lll

trnan,lra llllE, lll...arhr lll
'"1i.,.,,- l,/

:ilu Parvathi
a m:htincJra
ipSeE)

221

Nagaiah (E)
335

fs+o

I

SURYAPET Suryapet Pillalamar
ri

335
D.y

Private
lo og r 053.-

lGan<juri Shankar

I,S/o Ramasu,amv
(P) Ganduri
Prakash S/o
Ramaswamy (p)
Ganta Savitramma
W/o Venkanna (E)
335liiltYz\PET Suryapet Pillalamar

ri
34t

Dry
Private ],225 * Yerpula Venkanna

S/o Mailaiah (p).
Yerpula Ruben S/o
Venkaiah (E) 

l851 .SURYr'.PET
I 
Suryapet Pillalamar

ri
348

Dty
Private 0.027 lPasham

Shashirekha Wo
Ianardhan Recldy
lP). Boora Bala
laidulu (E)
348

Iasz

lf sunvener

Isu,r"net
lf 
eirror,.,,

lfl

I

ll

335

J,,;
fe,i,ate

lfo.zrozrr I Sanduri Shankel
lS/o Ramaswa.u
I(P), canduri
fPrakash S/o

lRamaswamy (p.1 ,Seerhaparhi 
l

Chennamma Wo I

Nagaiah (E) |
335 I

["'L
854

b=

lMothey Raghavap
uram

44

DRY
Private 0Inzfi2 Thatikonda Soml

Reddy S/o
Venkanna (E)
44Mothey Raghavap

ulam
44

DRY
Private

0.005058 Straik Saiaalf-
Vlohinu<tdin (E)
44855 lsuRyapgt Mothey

;:: -.:.=l

f 
Morhey I

Raghavap
uram

Raghavap
rram

44

DRY
Private

0.0101 I7 'Mohr,r.rdlilii-
S/o Lal
Mohammad (E)
4418.56 SURYAP

44

DRY
Private

10.0t0il 7 rhatikonda-ilf
Reddy S/o
venkanna (E)
44

il

ll
8s7 SURYAPiiT Mothey Raghavap

uram
44

DRY
Private

0.007588
Mudu kamalamm-
Wo Bikku (E)
44858 SURYAPET Mothey Raghavap

uranl
44

IDRYt'-
I

;

Privare
0.005058

Mu.tu Ki.ru sI-
Bichu (E)
44859 SURYAPET Mothey Raghavap

uram
44 Private

0.00s0s8
Mudu Colya SF
Bichu (E)
44860 SURYAPET Mothey Raghavap

44 Private
o.@7587

Yurtu Krishna Vi-

ql{d 6T {rqq" : 3I€[ERU[
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I

uram Y Dhuma (E)
44

SUITYAPET Raghavap 44
DRY

Private 1.005058 lVIudu Biksham S/<

Rupla (E)
44

862

3

864

I

SURYAPET Mothey Raghavap
urtuI DRY

Private 0.007587 !{udu Chandlu S/o
Rupla (E)
44

URYAPET Raghavap 44
DRY

Private 0.045526 N{udu
Manikyamnra Wo
Dhanna (P),
Pagidirnarri
Sathyanarayana
S/o Narsaiah (E)

44

I.]RYAPET othcy Raghavap 44
Y

Private 0.030352 Mudu
manil<yanrrna Wo
Dhanra (P),
Ponugoti Apparao
S/o Pedda
Narasimha Rao (E)
44

86.5 YAPET Mothey Raghavap 45
DRY

Private 0.01 Bata , Tharikonda
Somireddy S/o
Venkanna (E).
Keerthi
Venkateshwarlu
S/o Rangaiah (E),
Ihatikonda
Somireddy S/o
Venkanna (E)
45

866 URYAPET Raghavap
uram

71
DRY

Private 1.00s I 83 Shityala Saidulu
i/o Bixam (E)

867 Ivlothey 74
DIIY

Private 0.0051 83*'
lKola Stroba Wo
ll{avi iEt
lH

86rl ST'RYAPET ,.,,, .l l:.,1 Raghavap Iurar 
I

tl

DRY
I II\ILL 0.0r 162 Sk Ranza S/o

lMalsocru (E)
'14

869 SURYAPET lMothey Raghavap
uram

74
DRY

Private 0.01672. Sama Venkat
Reddy S/o Narsi
Reddy (E)
74

870 SURYAPET Mothey llaghavap
uram

74
DRY

Private 0.029t76. Road
74

871 SURYAPET Mothey Raghavap
uram NDV

Private 0.029t76" Velamakonda
\,larsi Reddy S/o
r'enka: Reddy (E)
74

812 SURYAPET Mothey Raghavap
uram

74.
DRY

Private ,r,"*-Jl[ Bayya Rgahavaiah
S/o Lingaiah (E)

74

I
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tt
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tiru S/olli
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ilt
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:lll
:;:1

til
_Jil

-_lil,/(\ tlrtit
/ (E) 

lll_rli
:fI

,aiah lll
E)lll
.-j ll

873 SURYAPET Mothey Raghavap
uram

74
DRY

Private 0.0t5717- Pachipala Lingaiah
S/o Avilaiah (E)
74

SURYAPET Mothey ilRrgtrouup
ll uram

14
DRY

Private 0.007858* 3urijala Srilatha
W/o Mysaiah (E)
74

875 SURYAPET lMothey
I
I

I

Raghavap
uram DRY

Private 0.0091 96 Dharavarh Anirha
Wo Ramakrishna
(E)
74

876 .SURYAPET Mothey Raghavap

uIanl DRY
74 Private 0.023659\ Macidi Bhaskar

Reddy S/o Venkar
Reddy (E)
74

877 SURYAPET Mothey Raghavap
uram

'74

DRY
Private 0.0301 8r

).015717 r

Gavva Shirisha
W/o Kori Reddy
iE)
74

878 URYAPE'T !lothey Raghavap
uram

74
DRY

Private
Mekala Muthaiah
S/o Papaiah (E)
74

879 SURYAPET othey Raghavap
uram

4
)RY

)rivate
).0 | 5884\ Pachipala

Venkanna S/o
Avilaiah (E)
74

i80 SURYAPET ivlothey .Raghavap
ulam

4
)RY

'rivate .02299*. Bhumireddy
Madhusudan
Reddy S/o Malta
leddy (E)

I SURYAPET l4othey Raghavap
uram

74
RY

0.008 I 93\ Manapalli
Mallaiah S/o China
Ramulu (E)

lt82 S(JRYAPFT j\4cthe), Raghavap
Jranl

t4
DRY

Private 0.016386\ l\4anapally L.axmi
Wo Srishailnm (E
74

JUItYAPt"T ivloihey Raghavap
uram

74
DRY

Private 0.008 I 09 - Kommu
Narsamma Wo
Lingaiah (E)
'14

884 SURYAPET Llothey Raghavap
uian)

'14

DRY
Private 0.0055 I 8r Koripally

Venkanna S/o
Iddaiah (E)
74

885 SURYAPET tlothey Raghavap
uram

74
DRY

Private 0.007775- Sama Ramesh
Reddy S/o Narsi
teddy ( E)

8il6 YAPET 4cthe Raghavap
urafl

4
DRY

Private 0.0r0794 Ivlusuku Pulla
Reddy S/o Larchi
Reddy (E)
74

1

i

;

I

I
I

I

I

I.l
,

lT(d 4-l mrT, : 3I{UIIRQ
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1(

SURYAPET lvlothey

ll

/llxi"-'

DRY
Private 0.009029- Vempala

Vlangatayanrma
$r'/o Bixarn Reddy
E)
74

888 SURYAPET Mothey Raghavap
uram

73
D.y

Private 0.0055 I 8 Koripclli venkanna
i/o Iddaiah (E)
't3

889 SURYAPET Mothey Raghavap
urat]l

't3

Dry
Private 0.00?775r Sama llamesh

leddy S/o Nami
teddy (8;
73

890 .SURYAPET Mothey Raghavap
uram

73

D.y
Private .010784.

lMusuku Pulla
[teddy S/o lachi
lRed<lytE)
ltt

891 SURYAPE'f Mothey
3

Kaghavap
ulam Dry

Private 0.00902L- Vempala
nangathayat))lna
W/o Biksham
Leddy (E)
73

892 SURYAPET Mothey Iiaghavap
uram

73

D.y
Private 0.005434r load

73
893 SUI(YAPET Mothey Raghavap

uram
13

Dry
Private 0.01 1955- Kornaragiri babu

S/o Ranralingaiah
(E)

t5
894 SURYAPET Mothey Raghavap

urxlrr
75

Dry
Private 0.005768q Yenoju Surya

Chary S/o Venkata
3hary (E)
75

895 Jsunvarsr Mothey laghavap
ram

75
D.y

)rivate
.005768 Komaragiri babu

S/o Rautalirrgaiah

lE)
753(.)6 SLIRYAPET lvlothcy RagLavap

uram
75

)ry
vate 007 I 06" lvlarnidi Sanjeeva

Reddy S/o Ram
leddy (E)
75

J Ul\ I Arr_ I Mothey Itaghavap
uranl

75
)ry

Private 0.01814i\- Kotha Ptxrlamnla
W/o Ranr Reddy
:E)

8e8 llsuRYAPEr lr4othey Raghavap
uram

75
D.y

Private 0.030765 * Sama Prabhakar
Reddy S/o janaki
Ram Reddy (E)
75rl99 SURYAPET Mothey Raghavap

uranl
75

D.y
Private 0.0244t t Bayya Raghavaia*r

S/o Lingiaha (E)
75900 SURYAPET Mothey Raghavap

uram
75

D.y
Private 0.0168&,- Shaik Saida Bee

S/o Shaik
A,zmuddin (E)
75

IPARr il-SEC. 3(ii)l
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90t SURY/rPhT Mothey Raghavap
uram

75
D.y

Private 0.027003 - Maddi Jan Reddy
S/o Veera Reddy

.t:)
75

902 SURYAPET Mothey Raghavap
uram

75
Dry

Private C-03 I I 83- ]RSP, Canal -
load
75

903 SURYAPET Mothey Raghavap

uram
75

D.y
Private 0.050s 85- IB",,p^l1' IMrurlrh

lS/o Veeraiah (P;,

lBattipalli Naga
h'4"llrirh S/.

lvceraiah t P.).

lMusuku Pulla

In"aay arir.
llVenkat Reddy S/o
ll-akshma ReddY)

Iel
l;.s

904 SURYAPET Mothey Raghavap
uram

75
Dry

Private 0.015r75 Fl*urrll, It4*rlrh
ls/o Veeraiah (P).

lbauipalli
lNagemallaiah S/o

lvecraiah 1P,1,

lDudipala Maniula

lwo Mallesh (E)

175

905 SURYAPET I{othey Raghavap
uram

76
dry

Private 0.0101l7\ 3attipalliMuttaiah
l/o Veeraiah

.P&E)

906 SURYAPI]1' Mothey Raghavap
uram

't6
dry

Private 0.0101t71 Battipalli Naga
Mallaiah S/o
veraiah (P&E)
76

907 SURYAPET Mothey Raghavap
UTAM

76
dry

Private ).035409 - lattini Suramma
W/o Suraiah

:P&E)
76

le08 JUK I ATT-: Ivlothey Raghavap
uram

-t6

dry
Private 0.060702 - lBauipatliNaga

Mallaiah S/o

lVcraiuh 1l',t, Shaik
Hrrseein Ilee Wo

I

Rasool (P&E)
ll)

909 SURYAPE'i Mothey Raghavap
uraJn

'76

dry
Private 0.015176r' lBattipalli Mutuiah

ls/o Veeraiah (P),

1.4-ruad S/o Azeem

ke,
lte

lero SURYAPET N{othey Raghavap

uram
77

dry
Private 0.005058 - lBoddu Lingaiah

ls/o Ranrulu (P&E)
177

9ll SURYAPET Mothey Raghavap
urtun

88
drv

Private 0.0708 I 9 - Boddu Lingaiah
)/o Ranrulu (P&li)
88

9t2 SURYAI'EI- Mothey Raghavap 88 Private 0.03541 - Bauioalli l4

a

I

I

I
I

I

I

1l
,t

:'r

ai

I
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I aTfrt li__r

ulant dry Narsamma Wo
Parusharamulu

iP&E)
88

I3 SURYAPET Ir{orhey Raghavap
uram

88
dry

Private 0.005058 - lR;
lse

lv r+ SURYAPE'i' Mothey Raghavap
uraln

89
dry

Private 0.0202 lr'lohammad Lal
Mohlnrrnad (P),
Dusharla
Venkanna S/o
Bhadraiah (E) ,

Dusharia
Lak:;hnraiah S/o
Bhadraiah (E) ,
Dusharla Suman
S/o Bhadraiah (E),
Dusharla Praveen
Kunur S/o
Bhadraiah (E)
89

9i-5 SURYAPET Mothey Raghavap
uram

90
Iry

?rivate 0.0101t7 Duscharla
Venkanna S/o
Bludraiah (P&E)
90

9t6 URYAPET l{othey Raghavap
lrm

90
lry

Private 0.0101l7\ Duscharla
laksirmaiah S/o
Bhadraiah (P&E)
90

1 URYAPET vlothey laghavap
tra]l

90
Jry

Private 0.0101 17\ Duscharla Sunran
S/o Bhadraiah
:P&E)
90

918 URYAPET Mothey Ilaghavap
uram

90
dry

Private 0.015176-r Duscharla Praveen
Kulurr S/o
Bhdrriiah (P&E)
90

919 SUI{YAPET Mothey Raghavap
uram

90
dry

Private 0.075877- Kaarirgrrla
Shantha Wo
Srinivas (P&E)
90

1)20 SURYAPET Rughavap
uram

90

I 
d.v

Privaie io.oiot l7- lDuschula

lVenkarna S/o
Bharjraiah (P&E),
Dusr;irarla
Lakshmaiah S/o
Bhadraian (P&E),
Duscharla Suman
S/o Bhadraiah
[P&E), Duscharla
Praveen Kumar
S/o Bhadraialr
:P&El
90

921 SURYAPET Mothey Raghavap
urajn

9l
dry

Private 0.015 r75 Duscharla
Venakanna S/o
Shadraiah (P&E)
9l

,' **'r"w
' - - :::'a:



t1

'.nmaW/o
hararnulu

922

923

URYAPET
S] Ilqq-, : sTgtrlftul

Raghavap
uram

9I
733

dry
Privare lmG Duscharl, 

.....-
Lakshmaiah S/o
Bhadraiah (p&E)

SURYAI>ET Mothey
I Raghavap
uram

9l
'v

Private
0.015176 \

llDuscharla Summ
is/o Bhadraiah

I(P&E)
lsr+
fDuscharh praveen

Kumar S/o
Ilhdraiah (p&E)

924 SUR],APsT Mothey Raghavap
uram

91

d.y
Private

0.015176s

lszs SURYAPET
f 
Mothey Raghavap

u ram
92

dry
Private

0.050586 ^ lKor, Gopoirh-M-
Ramaiah (p) ,
Eartipaili Maltaiah
S/o Narsaiah (Ere2 

I

926 lsuRYAPF. Vothey Raghavap
uram

92

tlry
Private

10.02s2s2-- lBattipail i
I{adhusudhan ,S/o
iakshmi narayana
lP&E)
q)

r'
SURYAPE'I rE-t **'-,/'

d.y
rvate iorrrrrllffi

I lll|r.dhusudhan S/o
I llllakshmi Narayana

lll(P), Battipalti 
-

lflUpendar S/o

//ff'r'^i

?"^][
ffRagtraval

|I''n'
lln.,

d'v 

/1"'*"

1053 -.rl jfPoditia Diteeo-
lll(umar Slo

lchandraiah (p&E)
l. Podilla ravin<Ier

fS/o Chandraiah

l(PCrE), Podrlta
Pradeep Kumar I

S/o CLarulralah I(P&E) I
oallloeo

lsuP.Y,\r,rT IVIorhey II-*.C
ll rrrrrrr

ll
ti

lfRaghavao lIt
97

dry
lPrivatc 0.03035 F.\ ISama Suvarna il

Prabhakar Reddv
(P&E)
g7SURYAPET

URYAPE'I'

llorhey
97

d.y
Private

loossaal* Sama Janakai rli-
Reddy S/o paoi
Reddy (p&E)
97lRagha

uram
vap

dry
Private

I lo..05564 3s-
fKompalri "..irIi-
lS/o Bataiah (p).
lKonrpalli
Venkateshwarlu 

I

S/o Eedaiah (E) Ie7 
I

32 YApEr 
ff Morhev R.aghavap

ulam
i00

dry
Pri vate

0.010117
f.lrOO; V"nti--
?eddy S/o
lamaiah /P) s,-.

rrr..cd Lal
,'n.,rd (P),
ra

:rr:r S/o
iah (It) 

,

la

:niah .S/o
iah (E).
'r.Sunran
d,ziah (E).
a Prav:en
i/o
irI ib)

la

ra S/o

'ri, ve,t !

..!. Lr)

I
l:

--sEc. 3(ii)l -c

l
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-

lPrabhakar Reddy
S/o Janakiram
hedr,y (E)
100

933 SURYAPET Mothey Raghavap
uram

100
dry

0.012646- Venkat
S/o

amaiah (p),
Koti Reddy

Veeraiah (8)
r00

934 URYAPET Mothey Raghavap
uram

00
dry

Private 0.01 2646.*. Maddi Venkat
R.eddy S/o
lanraiah (P),
Waddi Jan Reddy
i/o Veeraiah (E)
100

935 SURYAPET Mothey laghavap
rram

00
'v

)rivate
0.01 2646.r addi Sanjeeva

y S/o
iah (P)&(E)

936 SURYAPET \4othey Raghavap
uram

100
dry

i)rivate 0.0 I 2646^ Maddi
Madhusudhan
Reddy Slo
tamaiah (P)&(E)
100

le37 SURYAPET Mothey Raghavap
urajll

99
,lry

Private 0.121403

0.295

Sankranthi
Subbaiah S/o
Mailaiah (P&E),
Maddi Kori Reddy
S/o Veeraiah
.P&E)
99

il"'

il

//sunvneer

il

Morhey

I

I

Raghaval
uraJn

36
dry

Private

Rao

Rao
P8<E), Ponugori

S/o
rno Narasiri.rlra
(P), Jampani
ha lfr/o

(E).

lPonugori
iVciikarappa Rao
S/o Chinm
trlarasimha Rao
(P)n, Muddam
Venkanna S/o
Somaiah (E)
36

I
I

I

939 SURYAPET Mothey 
ff Ragharap

Il*"'

J4
dry

Pri vate 0.465382 Kaar.ingula bala
Narsaialr S/o
Pullaiah (P&E)
a,-il SURYAPET Mothey Raghavap

uram
34

dry
Privare 

llo.oz,on+. kaaringula Bala
i.{arsanma Wo
Bala Narsajah (p),
Kaaringula
jathyanarayana

i/.o Bala Narsaiah

t



Z\

235

E)
34

941 SURYAPET Mothey Raghavap
uram

34
d.y

Private 0.455265 - Marru Poorna
Chnader S/o janaki
Ramaiah (P&E)
34

91? SURYA?ET Mothey Raghavap
uram

32
d.y

Private 0.060702.- Kola janaiah S/o
\arsaiah (P&E)
32

943 SUIIYA.PET Mothey
I 
Raghavap

I uranl

Raghavap
uram

33
dry

Pri val e 040468-
r- _
lVeeraboi na
lVenkanna S/o
Bhumaiah (P),
Veeraboina Sreenu
S/oBhunraiah (p),
Reshma kartoon
lV/o Mohammad
julam Huseein 1E;l33 I

944 SURYAPi:T Mothey
33

,lry
Private 0.414797 ^ Kola Janaiah S/o

\arsaiah (P&E)
JJ

945 SURYAPiT Mothey Raghavap
uram

33
d.y

Private 0.03043-. Kola Jaraiah S/o
\,larsaiah (E)
33

946 SURYAPI]T Mothey
3

Kagnavap
uram dry

?rivate 0.03043 ^ Kola Chala Manda
S/o Nanaiah (E)
33

1t
URYAPET Wothey Raghavap

uram
33

dry
Private 00418\ Road

33
948 URYI,PTT Mothey Raghavap

uram
3J

dry
Private ).021987 Sama Venkat

Reddy S/o Narsi
Reddy (E)
JJ

919

9^50

fsunverei

it

lt

Raghavap
rram

33
'v

Private 0.01998 r- Shakunanrbatla
Poolanrma Wo
Someshwar Rao,Ei

33
SURYAOFl'

-tL''t r
iaglravap
ranl

33
,iry

Private

/i'*
Mamr Ayo<lya
Ramaiah S/o
Gopaiah (E)
33

vJi Jel\ I Al-E 1 &lorhey Raghavap
uram

33
dry

Private 0.0050 r 6 Kurella Upendra
3hary S/o
4yyanna (E)
33

952 URYAFET Mothey Raghavap
uram

-tJ
d.y

d.y

Private 0.004096 * Shaik jani Miya
E)
33

953 URYAPET IlMotr,.y Raghavap
uram

5J Private 0.004682 Thumu
Venkatehswar Rao
l/o Koraiah (E)
33

:ar Reddy
rkirarn
i.l )

'cnl(at
/o
r (P).

ori Red<iy
aiah (E)

il),
r Re.Jdy
ri;rh (E)

/o
,.Q E-:,

ReCdy
h'

ji;

',-,

-(-j!
'..i;

'.1

,'l
{

: il

,.:.

tllkl s.l Tlqq5l : 3I{[tIRErl

han

i,)&lE)

niilcVa

r,)&iE)

;, Ill
lll
lll

sil]
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954 SURYAPET
I

Mothey Raghavap
uram

33
dry

Private 0.0 I 8476* Vloharnmad Akbar
S/o Lal
Mohammad (E)
JJ

955 SURYAPET Mothey Raghavap
uram

28
dry

Private 0.00978 I r-
fMandava
lVenkanna S/o
jNarsaiah (E)

lze
SURYAPET Mothey Raghavap

uram
28

dry
Private 0.0r045 Vlandava Mallaiah

i/o Narsaiah (E)
28

)57 SURYAPET Mothey Raghavap
uram

27
d.y

Private 0.0't33t7 load
27

)5ll JURYAPET lvlothcy Raghavap
ulam

2'7

d.y
Private 0.0t3292 / I(ola Savitrarnma

Wo Papaiah (E)
27

9-59 SURYAPET Mothey Raghavap
uram

?7
dry

Private 0.00s936 " lloddu Curuvaiah
S/o papaiah (E)
27

960 SURY}.PET Mothey Raghavap
uram

27
dry

Private 3.01396t" Bayya ram Kotaial
S/o Lingaiah (E)
?_7

961 SURYAPET Mothey Raghavap
lram

27
dry

Private ).020984. Boddu Shailaja
iVlo Ravi (E)
27

962 SURYAPET Mothey laghavap
ram

27
)ry

Private 0.022488._ Banini Vijaya
Lakshmi Wo
venkanna (E)
2't

963 SURYAPET Mothev Raghavap
trlam

27

)'
Private 0.00978 I Mandava

Verrlanna S/o
larsaiah (E)
27t)rri SURY,{PET i\ftrtlrcy Raghavap

uram
27

dry
Private 0.01045 \ Mandava Mallaiat

S/o Narsaiah (E)
2',1)65 .SURYAPET Mothey Raghavap

uram
26

dry
Privale 0.005601 - Road

ZO)66 URYAPET Mothey Raghavap
uram

26
dry

?rivate 0.0209. Cggu L.ingaiah S/o
:achaiah (E)
26967 SURYAPET Mothe y Raghavap

uram d,y
Private 0.122474\ l(anmaanthiueddy

VenJtaL Reddy S/o
[Jaluma.rtha
teddy (E)

968 SURYAPET Ir{othey Raghavap
uram

26
dry

Private 0.0u I l9\ Becmireddy
Venkat Reddy S/o
Krishna Reddy (E)
26969 SURYAPET Mothey Raghavap

uram
26

dry
Private 0.0il 1 19- ?alakuri Jhansi

r'r'lo Sreenu (E)

IPARr iI_-SEc. 3(i

ii

il

ii
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126

10 SURYAPET Mothey Raghavap
uram

26
d.y

Private 0.0llll9/ Kola Savitramma
sr'lo Abbulu (E)

26

o' I SURYAPET l\4othey Raghavap
uram

t6
d.y

Private 0.023157 PACS Sirikonda
26

L)',l2 SURYAPET

I

[4othey P.aghavap
uram

?6
dry

Private 0.03s78 l* Kanmantha Reddy
Venkat Reddy .S/o

Hanumantha
Reddy (E)
26

)'7 3 SURYAPET I\4othey Raghavap
uram

26
dry

Private 0.0rs8 Mandava
Veeramrna Wo
Venkatesham (E)
26

974 .SURYAPET N{othey Raghavap
ulam

26
dry

Private 0.01555. Kola Uppalaiah
S/o Ramaswamy
E)
26

975 SURYAPET \4othey Raghavap

uram
26

dry
Privatc 0.01 2874- Itr*, N-^t,rhrl

lRao S/o Ramdas Iker Ilze I
lr)'76 SURYAPET Mothey P.aghavap

uram
26

dry
'rivate 0.01162 \ iundala Mallesh

i/o Sathyam (E)
26

77 SURYAPET fvlothey Raghavap
uram

26
d.y

tivate 0.011453\ Karingula Lingaial
S/o Kotaiah (E),
karingula
Venkanna S/o

-,ingaiah (E)
26

7B URYAPET Llothcy iaghavap
ram

26
lry

Private ).007a22^ lampala Rajaiah
Vo
renkateshwarlu (E)
?6

979 ;URYAPET llothey Raghavap
uriitn

!6
d.y

Pri vate 0 0r 0784\ Palakuri Lingaiah
S/o chinna Ramulu
lE)
26

-q50 I rothey Raghavap
uram

26
dry

Private 0.0 t.r212\ Kaaringula
Shnatha Wo
Srinivas Goud (E)
26

c9 r qIIPVADET
lvtcthcy, Raghavap

uaam
25

d.y
Private 0.050585 - SRSP, Canal

25
982 SURYAPET othey Raghavap

uram
25

dry
Private 0.02t402- Maddi Koti Reddy

S/o Veera Reddy
(E)
25

981 sukY.4,Pgr iothey Raghavap
uram

25
dry

Private 0.041466 r Battini Kanakaiah
S/o Suraiah (E)
25
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24

84 SURYAPET Mothey Raghavap
uranl

25
lry

Private 0.006019 * load
25

98s SURYAPET Mothey Raghavap
uram

25
dry

Private 0.023659 - Batdpaili Murtaiah
S/o Veeraiah (E)
?{

986 SURYAPET Mothey Raghavap

uranl
25

d.y
Private 0.023324-- 3attipalli

Yagamallaiah S/o
reelaiah (E)
z)

987 SUITYAPET Mothey Raghavap
uram

25
dry

Private 0.01 7974\, ?ulusu Mangammi
W/o Lingaiah (E)
25

988 ;URYAPET Mothey R aghavap
uram

,s
dry

Privare

ll.,',,'
llBauipalti papaiah

lp/o Ramaiah (E)

l14
989 SURYAPET Mothey Raghavap

uram
25

dty
Private 0.016 t 35 \ )ulusu Yadaiah

i/o Venkaiah (E)

990 SURYAPIT iVlothey Raghavap
uram

25
dry

Private lo.oos:o *.
I
I
I

lBauini

|Venkateshanr S.o

lPenraiah (E)
lzs

99t SURYAPET lvlothey Raghavap
uram

25
l.y

Private *"]l
lBatiini Nagarjuna
S/o Pentaiah 18.1
25

992 SURl'Ai'ET Mothey Raghavap
uram

25
lry

Private 0.01 162 ^ lMusuku Sarti
Reddy S/o Lachi
Reddy (E)
25

)el llsuRYAPEr Moihcy Raghavap

uranl
25

d,y
Privale o?Rl5gt

;-
lBartipclli
Sugunamma /o
icnkaiah (D) ,

Bauipelli
Chennaiah S/o
Ramaiah (E)
25

994 iURYAPET 4othey Raghavap
lram

24
dry

'rivate 106228 " PorJilla Dileep
Kunar S/o
3handraiah (P&E)
)d

995 SURYAPET Mothey Raghavap
uram

?4
d.y

Private 0.106228-- Podilla Ravinder
3/o Chandraiah
P&E)
24

996 SURYI.PET Mothey Raghavap
uram dry

Pr ivat e 0.106228 ^. Podilla Pradeep
flumaI S/o
3handraiah (p&E)
24

997 SURYAPET Mothey Raghavap
uram

.A

dry
Private

lBartipalli Murtaiah

lS/o Veeraiah

trP&E)
t24

998 SURYAPET Mothey Raghavap aA Private 0.007588 Battioal I i

ri
li

ii
ii
l;
li
il

li
it
il

l0
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uram cry lhennaiah S/o
Ramaiah (P&E)

)99 SURYAPET Mothey t[ tI
Private .r0l l7 Sattini Suramma

W/o Suraiah

P&E)

l 000 SURYAPET MotIey ll-,rr"ua
ll urem

II

Jry
Private .18'7 164 -

lBattipalli
lNagamallaiah S/o

lvreroirh 
{P&E)

I 001 SURYAPET l',lothey Raghavap
uram

23
dry

Private ).252925 r Bartipalli Muuaiah
i/o veeraiah

:P&E)
23

t002 SI-IRYAPET l'4othey Raghavap
uram

23
dry

Private 0.060702 r 3attipalli Naga
Vlallaiah S/o
reeraiah (P&E)
23

r 003 SURYAPET Mothey Raghavap
ul'am

23
dry

Private 0.040468 Battipalli Muttaiah
S/o veeraiah
(P&E), Bauipalli
Nagarnallaiah S/o
Veeraiah (P&E)
23

r 004 SURYAPET llothey Raghavap
uram

27
d.y

Private 0.328802 Shikam (Govt)
22

l 005 SURYAPET llothey Raghavap
uiam

105
dry

Private 252925 - Maddi Poolamma
iy'lo Venkat Reddy
P&E)
t05

r 006 .SURYAPET lvlothey Raghavap
urAm

t04
d.y

Private Vaddi Venkat
Reddy S/o
larnaiah (P&E)
104

121404\

I 
ro()7 SI IIiYAPET Mothcy Rntha van

rrrlm
103

4ry
Privnte lo.+o.sz:r lsrvanri Java Srec

[vlo r.emest
ll(unrai (l&[).
lSuggela Praveen
lKumar S/o
Eshwara Lingama
(P&E), SUggala
Chandana Wo
Praveen Kunrar
(P&E),
Bavurushetty
Raghuram S/o
Vishwanadham

.P&E)
103

I 008 SURYAPET llniothey Raghavap
uram

t02
dry

Private 10.308569 v Swami Jaya Sree
W/o Ramesh
Kuma: (P&E),
iUggala Praveen
Kumar S/o
jeshviara Lingam
P&E). Sussala

2{

239
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'I

l

I

r_r

.'l

:

j

:

lhandana Wo
lavi Kumar
P&E),
Savurushetty
'aghuram S/o
y'ishwanadham

,P&E)
t02

l 009 SURYAPET Mothey Raghavap
uram

t02
lry

Private ).207398-" lMaddi Kori Reddy
S/o Veera Rec.ldv

kpael
I roz

l0l0 SURYAPET Mothey Raghavap
uram

102
dry

Private J.242808"/ 3otlapudi
ftishnaveni Wo
y'enkateshwarlu

P&E)
r02

l0l I SIJI{YAPE'I' Mothey Raghavap
uram

l0l
,)ry

Private c. l0l l7' \4addi Venkat
teddy S/o
l.amaiah (P),
iwami Jaya Sree
iy'lo Ramesh
Kumar (E).
Suggala Praveen
Kumar S/o Eshwal
Lingarn (E),
Suggala Chandana
Wo Pravcen
Kumar (E),
Bavurushetty
Raghuarn S/o
Vishwanadham (E)

l0l

10 r2 SURYAPtsT Mothey Singareni
palli

49
DRY

Privatc :,/
0.485 "/ 3illipclli

iushelamrna W/o
rlarsi Rcddy (P),
(ancharakuntla

r'enkat Reddy S/o
.{arsi Reddy
'ElKancharakunrla

fccra Bhadra

Ieddy S/o Narsi
Ieddy (E), Kasarla
\nthamma W/o
r'enkat Reddy
P&E), Ka.sarla

3hadrarnrna Wo
iathyanrayana
leddy (P&E),
(asarla Venkat
leddy S/o Venkata
,{arsaiah

P&E),Ka"sarla
Jma Rani Wo
iurendar Reddy
P&E),
(ancharakuntla
y'enkat Ramaiah
j/o Veerarah (P),
(anharakuntla

iarojini Wo
y'enkat ram Reddy
E), Mattapalli
vlangamnra Wo

r
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1 200
52 au u\

202.34
vsJ 650O 6od SdjreoJon
'5&o)

1 201 303.51
{C$::.s a"eo1)m 0d ooe 5o oa
'a&o)

44 IS

1e$aao ruolF 6e ooa 5d aa
CJ'3)

ttu&3,3 bsg $5Io 69 uD
1e156 (o)

120
50 o\

101 l7 t$J35.Sg $.ilo 6E D.D
,B)s6 (.&s)

1rn4l 429.97

iodd$o.r 56 66 0c- Ooa. io, 64
.51
io.5d$ob -og5 6a do{ .sol ac
.o)

H

[1

328.00

s 4dJ il\-o s)nro 60 uD
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I AWARD PROCnEDINGS OF TIIE COMPETENT AUTHORITY (L.A) &-.:' REVENUE DMSIONAL OFFICER: SURy.ApE1..
PRESENT: - S. MOHAN RAO, M.A.,

Prcce's. No.

Strb:

clLs22l2AL7 Date:- 30.O8.2O18

liead:

T-and Acqriisition (general) - suryapet District Mothey Mandal
Raghavapuram Village * Acquisition of land for four laning/widening of
NII 365 I3li Suryapet to Khammam from Km ch.o.00o (Ex. I(m l2g-ooo
of NI I 65) ro l)esign ch.38.200 (Ex. Km. 27.soo) - Award passed under
3G-I of NI'l Act, 1956 Ordcrs issued.

1) DGM (Tech.) & Project nirector, project Implementation Unit
Khammam,NIIAI, Lr. No. NFrAI/pIU/KMMl2afi lrls, Dt: 15.05.20 r7.

2) :lA Notifi.ation publishccl in Andhra.Iyothi and rhe t{indu.
t)t . 22.t ,).).o 17

3) CALA & tlx), Sr"rryapct t,r. No. C/ :52212017, Dt:- 23.O7.2017.
4) Tahsilda:', Mothey Lr. No. BltS22l2017, Dt:- tS.t2.2OlZ.
5) AD, Sury.cy and Land records Suryapet, Lr. No. ASl22g 12017,

D1.:- 3l.C /.2O17
6) This oflict: Lr. No. C195212O17, I)ated: - OS.OZ.2OlT.
7) 3D Gaze*.e publication So"No.3OSS II, Dt: - 18.06.2018.
8) llc Notifi, ation published in Vaartha, Dt: - 0B.0Z.20lB.

ORDER:

The Government of India has appointei the llevenue Divisional Offir:er,
Sui:yapr:t Lo pcrfrrrr:n the unctions of thc Compctent Authority (LA) under section (l) ol.

scction 3 of rhe NII'A,:L, 1956. 3a Notilication ro this effect was published in r.hc

(io,ernmcnt of India Gaz:tte vide S.O. No.224l (Il), Dt: 14.OT.2OlT.

The Project Dircctor, the Project Implernentation Unit Khammam, through rhe

ref l*t read abovc, has requested to furnish 3A proposals in prescribecl formal
crlmmutricated vide Ntl.\l cir:cular No. NIIAI/13/ln & IIM/lrolicyl2OO4/69. I)t:
23.01.2.006, Accordingly rhe matter has becn rcferred to the Mandal Surveyor Mothey
for preparzrtion of survey and sub-division rccord of the proposal lands. 'l'he Manda,l

Surveyor Mothey has conducted survey and submitt.ed the list of enjoyment along with
survey and Sub-l)ivisiotr record and the samc has treen ibrwarded to Assistant
I)rrc:ctor, Survcy and i,and rccords, Sur5rapet vide r,r. No. A/22912017, I)t:-
31.O7.2O l7 has scrutinizcd and submittcd the sub-division record duly attested.

The Government of India Ministry of Road Transport and llighways New l)elhi
(Department of lload Transport and ilighways) have issued Notification under sub-

section (l) of 3 (A) (ii) of thc National I-Iighways act, 1956(Act. No.48 of 1956) declaring
its irrtention to acquirc thc lbllowing lands vide Gazette S.O. No.3OO1 (B) t)t:
12.O9.2O17 rcquiring al1 thc persons intercstcd in the land to raise/file objections if
any within (21 days) from the date of publication of the Notification in the Gazette. It
has also been published in the "Andhra Jyot*ri" and "The Hindu" daily news papers

ort 22.09.2017, no object-ion petitions havc bccn received from the land losers i,nrl

from thc porsons intcrcstt'd.

As pcr 3A Notill<irtion published in the Gazette s.o. No.3001 (E), I)t:
12.O9.2O I 7 to an extent ci' .l 14525.00 Sq. Mts have been publishcd in "Andhra Jyothi"
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and "'lhe Hindu" daily news papers on 22.09.2017 and 3(i notification published in
daily news papers i.e., "'rhe Hans rnclia,, Engrish claily news paper on 07 .o7 .2018 an\
"Vaattha" Telugu daily news paper on 08.a7.2018. 'lhe pollowing extent of land r,vas
notified which is coming under acquisition for 4 laning/widening of NH-365 BR
suryapet to Khammam from Km ch.0.000 (Ex. Km. r2g-aoo of NH-6s) to Design
Ch.38.200 (Ex. Km. 27.BOOI.

sl,
No

Sy.
No

Pattal
Govt

Drv I
Wet

Extent Surveyed and
Sub-Division,

Scrutinized by AD,
S&l,Rs Suryapet

in Sq. Mts

_ _ 
32_g?_o2

_-3s19_sr__
_6471:1_
_ __607 .o! 

, _
1!_s151_
9408.8I

3237.44

50.58

Extent notified in
3G Notification in

Sq. Mts

3288.O2.

3s40.;i 
*

14 i6.38

303.51

3085.68

657.60

1315.21

50.s8

11t2.87

2950.00

74 i6 38

1o0:00 _
0

657.60

_1x1i.2i_ _

50 58

71 1). 87

6474.88

6oJ_o-?

4552..65-

94Ott.81

I

2

22 Govt Shikam
a') Patta Dry

J 24 Patta Dry

4 32 Patta Dry

5 OJ Patta D.y

6 34 Patta Dry

36 Patta Dty
B 43 Patta Dry
9 44 Patta D.y
10 45 Patta Dry

11 46 Patta Dry

t2 I 7s Patta Dry
1^1J 76 Patta D.y
1A 77 Patta I Ow
15 BB Patta Dry

t6 89 | eatta D.y 202.34 _l 202.34

1315.21 J 131.5'r
77 90 Patta Dry
1B 9t Patta Dry 607.02 I aoz oc
79 92 Patta Dry 1922.23

1416.38

1214.a4

607.O2
%

1011.70

7587.75

4957.33

1214.O4

2529.25

505.8s

2023.40

2124.57

1922.23

1416.37

7214.03

607.ot

101 1.70

7587.75

49S',l.33

1214.O4

2529,25

0

0

0
6r1nErl 6E

20 97 Patta Dry
2t 99 Patta D.y
22 100 Patta D.y
23 101 Patta Dry
24 ro2 Patta D.y
25 103 Patta D.y
26 704 Patta Dry

27 105 Patta Dry
2B 106 Patta D.y
29 107 Patta Dry
30 108 Patta Dry

As per 3G Notification
covering in Sy. No,s, 24, 25,

an

26,

Extent

27,28,
of Ac.4.3B gts (20031.66

33, 46, 47, 74, 73 and

Sq. Meters) is
75 notified as

I

-1

I
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Itesidential I{ouses. 'l'he estimated values of Residential Fiouses not received from E.E,y'*An- 'i:partment, Suryapet. After receiving the estimation values of the Residential
"l louses, the supplementnry award will be passed for the said extent.

'l'otal Propcsed Area : 6O059.25 Sq. Mts.

(iovernmer)t land & Shikam : 32BB.O2

(iovernmerrt Assigned land : Nil

Canal and ttreets (Roads) : TS.BT

Patta lancl tArea to awarded) : 56695.36 Sq. Mts

The details of Sy. No's wise extents coming under acquisition as shown here
under.

[- I '- --- ---
lllllExtents"^,q,eda"dFl
I Sf. I Sv. I p^r,, I Drv/ | Sub_Division, I Uxtent notilied in i

i No I N" I Co,,l,' I w;; I Scrutinized by AD, I aC Notification in 
I

I I I I J s&LRsSu_ryapet I Sq.Mts 
IL-l- ---f- L-- ------1-- in Sq. Mts I r

lr l zz lGort lsrrl<aml s2BB.o2 I szaa.oz Ir- -T.- * t_.-.-_ __+ _- | -_l
lzl zs leaua I r>rv I ss4o.es I ss+o.ss II I I I + ___ | -___l
i3', 24 ll)aua I r)i:y I o474.BB I o+z+.se I| .r. t .- __+.... .... I __ -.1l+i sz lpaual r>'v I oor.o2 I aoz.oz I

l_____l_ _____l_.-___t _. l__==-- I I

lslss lRattal nrv | +ss2.6s I +ssz.os I-_ _+ -__. t_____-_ | __ _ I

l0ls+ lrattal n', | 0408.81 | e408.81 I

l7l 36 lpatta I n.y I a237.44 | zoso.oo 
It-rt-t-+.-_--,+-___-___-l

la | <s lratta I r>ry I so.ss I II I --t, -+ ---+- ___ l

lol ++ leattal o.v I r4t6.3a I ru16.38 I
F---L__._l l_

I r0 I 4s I eatta I o., I e03.s1 | roo.oo 
I

I --' j ---- --+----- f - -- --- +-- . - _-l_ .- _. _

I ,, I 46 | e'ttu I oo I so8s.6a - I - - 
1

,--i-lll
I 12 I 75 I Patta I nrvr i I i I 6sr6o ]_ __6_sr.6o __l
t3 I r() | l,rttu I uw l r3ls.2r I 131s.21 |II l. I.1..... ___l

I r+ | 7r I r,atta I o.v I so.ss I so.ss Il.-----.L. _t _ r I _ I

ltsl BB leatta I o'v I irt2.sr I rrt2.Br Itt--_=l___J__tt
I to I 8e I eatta I n'v I zo2.s4 I zoz.s+ |l__t_. ___ J_._ . _l_ _.__- _*I ._._ I

lt7 I eo lrattal r>.y I rsls.2r | 131s.21 
|, I i + + __+_ ___l

rlBr 9l lt,attai ury I ool.o2 I ooz.oz II _ t_ +*_ t_.___ _ I _l
I ,, I s2 | e.ttu I o', I rs22.23 | rczz.zz 

I

I ^^ I t 

- 

]- 

-rI zo I er I Ratta I n'.y I r 4t6.sa I t+r6.sr I

r r r - l- -l ---r-
121 I ee I t,atta I uw l r2r4.o4 I tzt4.03 

|

I 22 I r00 | r,rtt, I r>* | oor.o2 I ooz.oi Illtl+_____.t____l
23 1 rot I l)atra I r)rv I tot1.70 I tot1.70

I l. .....t.. .... ._..L I I

I 24 I 1o2 | t)atta I r)rv I zsBT]S I zSez.zS II _l_ ._ | ____l____-______I_ _ I _l
I zs I r03 | e.tt, I o'v I qes7.3s | +gsz.ss 

I

l2l4.o4
I)attil

tl1tt1

Patta

Dry

l)r^v

l)rv

12t4.04

2529.25

soS.85

105

r06

107

32BB.O2

3540.95

1:s2:7
9408.81

1416.38

2529.25

2023.40I)ry
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After compietion of the process under section 3A of National llighwr^ '; Act,

1956 the proposal under section 3(D) (i) of the Nationai l-lighways Act, 1956 was

submitted to the National Highway Authorities, vide this olfice Lr. No. C195212017,

Dt:-15.02.2018. The Government of India Ministry <;f Road Transport and Flighways,

New Delhi has approved the proposals and issued notifications under section 3(D) (1)

of the said act, vide S.O. No. 3055 (E), Dt:- 18,06.2018, t,y cteclaration under section 3

(D) (1) the land notified is vested with the Governme*t of india frce iiom all
encumbrances pursuant to the Notifications, no objections w.ere received.

PUBLICATION OF NOTIFICAT-IONS UNDER N,H! ACT-1986:-

3,t)
Notification
Gazette No.

s.o. 30s5 (E)
Dt. 18.06.2018

Vaartha

a7.o7.2018 08.07.2018

CLATMS AND OBJECTTONS U/S 3 (C)::

Under Sub-section 2 of the section 3 (C) of the said Act, every such objection
was raised to be made in writing before the notified Cornpetent Authority (LA) &
Itevenue Divisiona-l Officer, Suryapet setting out the grounds ior such objections
supported by the documentary evidence. 'I'he Competent *.uthority (LA) & I?evenue

l)ivisiona-l Officer, Suryapet sha1l give the objector an opronunity of being heard and
disposed it off.

In response to the Notification under section 3(A) (1) of the National Highways
Act, 1956 no objections were received against the acquisiiion of land lor the said
public purpose.

PoSspSIoN.oF THE L-ANDS:-

As per the declaration under section 3(D) (1) oi'the National Highways Act, 1956

the lands notified under acquisition have already vested rn,ith the Government of India,
free from all encumbrances pursuant to the notifications, no objections were received.
'1'he possession of the lands would be taken over after making the payment of
compensation.

D*ETERIITNAITON Or U{ABI(ET VALUE: ;

As per the Rule 26(l) ot the TRFC&T in L.A., R&R Act-2013 (Act No.30 of 2013),
the Collector shall adopt the following criteria in assessiag and determining the
market va-lue of the land namely;-s

(a) the market ualue, if any, specifi.ed" in the Inrlian St*;ntp Act,1B99 (2 of 1899 )
for the registration of sale deed.s or agreements tt -.elf as the case mag be, ln
tlte area, tuhere the lqnd is situated.; or

(b) the a'uerage sale pice for similar tgpe of tami situa];d in the nearest uillage or
nearby uicinity area.

30 108 Patta Dry 2124
a 8340"31

I
\.r

3-G Notification published Award llnquiry
datc liNed &

_YenYg_ _

28.07.2018 &
30.o7.20t8
at'l'ahsildar

Office, Mothey.

'l'he l1ans
india

I

22.O9.2A17

3-A Notilication Gazette of
India No. S.O. No. 3001 (E)

Date: 12.09.2017
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(c) Consented atncunt of compensation has agreed. upon und.er sub-section 2 of
section 2 in <:ase of acquisition of lands for priuate companies or for pubtic
priuate partner ship pro.j ects.

Whichever is higher:-
l)rovided that the date of determination of market value sha1l be the date on

u'hich the Notification kras been issued under section 11.

Explanation 1: Thc avcrage Sale pr:ice rcferred to in Clause (b) shall be
detcr':nincd taking into account the sale deeds or the agreemcr-rtii
to sc:l thc rcgistered for similar type of area in the near village or
near yicinity area during immediately preceding three yea-rs of the
year i:r rvhich such acquisition of land is proposed to be made.

I'or cietermining the average sale price referred to in Explanation
1, Gnr'- half of the total number of sale deeds or the agreements to
sell ii: which the highest sale price has been mentioned sha1l be
taker:; into account.

Wh.rlt: dctermining the market value under this section and t.he
aver:age sale price referred to in Explanation (1) or Explemation (2),
any ;:rice paid as compensation for land acquired under t.he
provision of this Act on an earlier occasion in the district sha1l not
be taken into consideration.

Whilc dctermining the market vaLue under this section and the
averagc salc price referrcd to in Explanation 1or Explanation (2\,
any pricc paid , which in the opinion of the collector is not
indic:rtivc of actual prevailing market value may be discounted for
thc purposes of calculating market value.

Explanation 2:

Explanation 3:

Explanation 4:

(2) The market vaJue was calculated as per sub-section (1) shall be multiplied

b5' a factor to be spccilied in thc [irst schedulc.

i)rovidcd that the elate for determination of market val.ue shall be the date on

which the noti{ication has been issued.

Ftrrther, as per the "Explanations 7 & 2" U ls 26 of the LARR Act, 2013", for assessing

or dctermining the market value of the land as per Section 26 sub-section (1) (a) and

(b) of Act,

In pursuance of th* abovc clause 26-l (al basic value/Market va-lue of thc land,

specified by the Sub - Registrar concerned under Indian Stamp Act, 1899.

lnspectcd thc land coming under acquisition, and the lands in which salc

transactions occurrcd in Raghavapuram village of Mothey Mandal. The Sub-Regislrar

has furnished the sale transaction took place from 23.O9.2014 to 22.09.2077 i.e.,

preccding (3 Years) from the date of NoCfication are as follows.

Sales Statistics of Raghavapuram Village, Mothey Manda-l on Acreage basis from
23.O9.2A 14 b 22.09.20 17

Document N

'total Sale
Consideration

in Rs.

Rate pcr
Acre in Rs.

4165/2015

4468/2t)1i

4r'+7 /291_5_

1 : 05.2015

l. 05.2015

.2r 05.2015

2014 - Nil

43/7,45/6,
4i/8,45/7

180/1

1+71r/1

Hxtent
in Gts.I

-;-, 
*]

Sl.No
Date of

Hxecution

200000



4 7586/201s 11.08.2015 270/ 82 o.3o 15oooo I zooooir
5 962/2016 23.01..2016 42/B 0.15 75ooo I 2ooooo \
6 4798/2016 06.04.2016

69/82,
70/ A3/7/7 1.11

r --
I255000 , 2{,0000
I

qoooo I zooobo -7 8723/2016 27.06.2016 .t99 
/7

-- 
0.18 

-
B 15668/2016 27.12.2016 303 0.24 1zoooo I zooooo

9 1s66e/201.6 27.12.2016
311/3,311/5,

311/6/2 1.05 33gooo I 300444 |lltt
775ooo , 2ooooo 

Ill
22oooo i zooooo 

I

10

11

1,5670/2076 27.72.2076
187 /2/1,

789/b.4,787 3.35

-1.04

2.1.2

1.00

7638/2077 27.02.2077 123,724/A

12

13

3155/2077 07.04.2077
725/A,
72s/13,

125/C,1"24/C
460000 200000

200000 2000003156/2077 07.04.2017 124/8, L')_4/C

L4

15

3397 /2017 "t7.04.2077 1ee/G 1.00 zooooo - | -zooooo-l
sB19/2017 s819/2017 1.2/1 1.24 32oooo I 2ooooo 

I

L6

17

1B

5916/2017 03.07.2017
722/83
122/82

-- iaaJai
284/2,300/7,

301"/7,
283/F,3,

_ 2831y2_-_ 
_

=_l _

2.03

1.0e 1/2

0.10

62i000

248000

3002,11

200404

-rEooo -I :oooiro

6597 /2017 14.07.2077

9073/2017 03.70.2077
_i

It is seen from the above table, Ilighteen (18) sale transactions took place,
preceding (3) years, to the date of publication of 3-A Notification i.e., on22.O9.2012.
Inspected the land coming under acquisition along with the Tahsildar, Surveyor, and
V.l?.O and land owners concerned as well as the lands coverecl bv the szrle

transactions, took place in the village during the period of (3) yeeirs prcceding to the
date of publication of 3-A Notification i.e., on22.O9.2O17.

Explanation-22- For determining the average sale price refcrred
one - half of the total number of sale deeds or the agreements
highest sale price mentioned shall be taken into account.

The half of the descending order sales are as shown bclow.

Sl.No
Sl. No.ln

Sale
Document

Document
No

Date of
Execution

lEx
Sy.No I I

lc'
1 29 75669/2016 27.72.2076

317/3, 
I

317/s, | 1

377/ 6/2 I

2 1,2 591.6/20L7 03.07.2017
72.2/83
12.2/82

,1 10 4765/201s 11.05.2015

$/a
4s/ 6,

43/8,
45/7

to

to

in Bxplzrnation- 1,

sell irr which thc

xtent
In

untas

Total Sale
Consideration

in Rs.

338000.05

2.03 623000 300241

3004.14

2.30 82500t) 300000

___ _-t

L-
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1.09
1/2 248000 20040.1

200000

200000

200000

nrrrOrOS,

Rs.244565

15

i8
23

J

Average Salc Valuc in Rs.

In llaghavapuram Villagc F)ightcen (L8) sale transactions took place during the
p<:riod from 23.09.:2014 to 22.09.2017 i.e., from date of Notification to preceding (3)
ycars' for fixing the markct value, half of the sales (O9) particulars in descending orcler
has been taken and arrivc the average sale as Rs. 2,M,s6s/- per acre.

- The Avcrage sale values of the sale amount on acreage basis are furnished here
under.

Average sale
value Col.3

i.e., Col. No.3
/ Col.2
In Rs.

Total sales
in Nos.

L8

One -half
of total
salcs in

Nos.

-2

o9

Basic Value
u/s 26-t(a)

per acre
in Rs.

I
4

24456s I -

The Average value is Rs. 2,44,5651- per acre under section 26 (l) (b) which is
less than the Basic value is Rs. 3,00,000/- per acre. Hence the Market value is fixed
Rs. 3,00,000/- per acre for payment of compensation to the land losers.

The Sub- Registrar, Suryapet has furnished the information regarding basic
market value of lands under acquisition Lr. No. 216/2018, Suryapet, Dt:- 28.08.201g.

The Average sale price is Rs. 2,44,56s1- uls 26 (r) (b), which is less than thc
basic value of the land acquisition that is Rs. 300000/- per acre, which is fixed in rhe
year 20 13. Thcrcfore the market valuc specified in the records of Sub - Registrar, as
pt:r provisions of Uls 26{1) (a} is terken as base for determination of market value of
the lands under acquisition.

As pcr the third provision to section 26 (31 (c) of the RITCTLARR, Act 2013, the
Collecl.or concern shall bcfore initiation of any land acquisition proceedings in any
area, takc all necessary steps to revise and update the market value of the lands on
the basis of prevalent market rate in that area. The prevailing market value in the area

is much higher as after lormation of State, New Districts were formed and there is a
gradual increase in land ;rrices along the Roads and Highways. Since the basic valuc
fi-xcd in thc vear 2Ol3 is rrot upriated. It is not reflecting the true market value of thc

- -f 1--- -I I 284/c2

I I 284/2,

65()t,/roii 
I 

1107.2n7 
1trIi,,i,

l,t I

[,]

l,rit Iln1
1"1

22
./

283/E3,
283/82

sl
--t

trt lqi lc/ll o.2a

780/7

120000

ztolvz_1,__q:! 150000

I:gl:?y_l 42/B i 0.1s 75000

'I'otal Sale Value in Rs.

Deterrrrir-r"til--]
of M.v I't

whichever is I

higher than I

Col.No.4 or 5 I

IIn Rs.

Rs. 3OOOOO/-
Per Acre
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lands under acquisition. Therefore, it is just and propose tr add 5 yo annual incre:rse
taking 2013 as base year. Thus, 25 oh increase over the market value fixcd in the yea\
2013 is adopted. Which comes to lQs. 3,75,000/"- per acre which is just and 1air to
award compensation.

i accordingly fix up the market value at Rs. 3,7s,000/- per acre Rs. 92.66 per
Sq. Meter to land under acquisition.

STRUCTURES

I -Structures:-

There are no structures coming under acquisition.

II * Trees:-

a| Fruit^ !re_4.5ing lrgeg:1

The District Horticulture and sericulture officer. suryapet vide l,r. No.
I)HSO/SRPT/LA/NHAIl2Ol7,Dt;16.08.2018 had fi;rnished the estimation values for
Rs.38423/- for Fruit bearing ltees in Raghavapuram village of Mothey Mandal which
are as follows.

i)I.
No.

Name of the Enjoyer Sy.
No. Crop No. of

plants
I I Valuc(iradc' I Status I| -- ---- I [n i?s

1 2 .) 4 sl6lzlB-

-m--4 I I I asoo

l--f--_l2 I I | 42so

;[-- l-- I s+oa-

-r- I l- -1- 161

1lllr6e6

1
Sankranthi Subbaiah
S/o: Mallaiah 99 Malgo

2

3

Shaik Hussein Bee
W/o: Rasool 76

Mango

Lemon

Guava

Coconut

l,G;"
ti4p91c*

q99oryr

9605
1 1:;6

__ !0_4-e* _

_lJ_qlz_
1.4077

l'odilia Dileep Kumar
S/o: Chandraiah 24

4

Swamy Jayasri
W/o: Ramesh Kumar
Suggala Praveen
Kumar
S/o: Eeshwara
Lingam
Suggala Chandana
W/o: Praveen Kumar
Bavurushetti
Raghuram

_S/o: Vlst *anaafra-

ro2

Promo

::11"_
Sapota

-r--t ]-;l-l-13 [--i.--] -':v
' l___ t __l 2:22

Sub -'total I ur*,
lrb ro*At I n*rrn,,

Mosambi

- _GRI

)l
l
l'--'- - -l

1l
,j

:o-o l

hI N"<r.-n "-- Hr"rr._if _b_s_e_-r_iqg;:

The Forest Range officer, suryapet vide {,r.No.42gl2G7g-19/s, Dt; i4.0g.2018
had furnished the estimation values for Rs.57051/- for Norr- Fruit bearing'lrees in
Itaghavapurarn village of Mothey Manciar which are as follows.



r2_

-_ NamfiiIi:r. --

: -- Elugysr_-__
2

P.dili"a Drte6
Kumar
S/o: Chandrajah
Podilia Ravincla.r
S/o: Chandraiah
Podilia Prader:p
Kumar
S/o: Chandraiah

Shaik Ilusscin ljc.:
W/o: llasool

Maddi Venkat
Reddy
S/o: i?amaiah

Swamy.Iayasri
W/o: liamesh
Kumar:
Suggala Praveen
Kumar
S/o: l,)eshwara
Lingam
Suggala Chandana
W/o: Praveen
Kumar
IJavu i-u shetti
Raghirram
s/o:
Vishwanadham
Swamy Jayasri
W/o: Ramesh
Kumar
Suggala Praveen
Kumar
S/o: It)eshwara
Lingam
Suggzrla Chandana
W/o: Praveen
Kumar
Bavurushetti
Raghrrr:am
S/o:
Vishrn,anadham

Gollapudi
Krishnaveni
w/o:

I Vcnkateshwralu
I

I

-*__t*

C) Toddy Trees:-

The District prohibition and Excise officer, suryapet vide
09'03.2018 had furnisheci the estimation va-rues of Rs. TSol-
Raghavapuram village of Mothey Mandal which are as follows.

Lr.No.272/2O1BlEt,

for Toddy Trees in

--l
I

__l
L_l

Crop

4

Eucalyptus

Neem

No. of
plants Grade Status Value

In Rs
5 6 7 B

102s

1 7BO

Sub - Total 1.805

Tr:ak l 6688

Teak 50 5100

Teak 65 40970

Tamarind 9 2488

caiyptus 2to

Estimation
Values are

awaited
from Forest
Department

TOTAL 57051.OO

Trees No. of
:lants Grade Status Value

4 5 6 7 8
lqq{y* .) 450.00

.I

9

SI.
No'

1

Sy.
It{o.
.)

92

.42

o2

I

i

I

I

F

I

i

I

I

Name of the Enjor., i fr|.
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450.OO

IIII) W--e-[!s I BsrP Wells;;

TheExecutiveEngineer,RWS&S,DistrictSuryapetvideLr'No'
,11/Rws&s/Mothey/Bstimates/NH-365B8 l2Al7, Dt:- 23'05 '2018 had furnished the

estimation values of Rs: 3,I4,g231 - for wells / [3ore wells coming under acquisition in

Iiaghavapuram village of Mothey Mandal which a-re as follows'

L

SI.
No

Sy.
No.

Bore well / Weil Name of

1 2 3

1 97 Bore well-2
Sama Suvarna
W/o: Prabhakt

2 97 Bore Well- 1
Sama Janaki I
Papi Reddy

o\)

4

r.)

23
Bore Well -2

PVC Pipe Line
Battipalli Mut
S/o: Veeraiah

23
Bore well- 1

PVC Pipe Line

Battipalli MuL
S/o: Veeraiah
Battipalli Nagt
S/o: Veeraiah

103 PVC Pipe Line

Swamy JaYasl
W/o: Ramesh
Suggala Prave
S/o: Ileshwar
Suggala Chan
W/o: Praveen
Bavurushetti
S/o: Vishwaq

6 tO2 | Water Tank

Swamy JaYas
W/o: I?amesl
Suggala Prav,
S/o: treshwa.:
Suggala Cha:
W/o: Praveer
Bavurushetti
S/o: Vishwat

Total:

tam Redd5'Sy'o: 31,672.OO

1 ,04,448.00

the Owner

_ !__ __

rna
akar Reddy

uthaiah
ah
agamallaiah

layasri
rresh Kumar
Pravecn Kumar
hwara Lingam
Chandana
rveen Kumar
hetti Raghurarn
hwanadham

I?amesh Kumar
rla Praveen Kumar
treshwara Lingam
r1a Chandana
Praveen Kumar
rushetti Raghuram
Vishwanadham

ltstirnated
amount

5

62,344.O0

37,776.OO

33,683.00

45,000.00

The DGM, (LA & coord) Delhi of National Highwal'' A"rl'hority of lndia through

Lr. No. NHAI/ 1 10 13i DGM/LA&COORD/20 15i ms- 32 47 I 7 1595' Dt:- 1 1'09' 120 1 5

and Gazette No. 2368 (B) Dt:-28.08.2015 has perrr:itted for determination of

compensation in accordance with the first schedule, R&R in accordance with the

second schedule and infrastructure amenities in accorderrtcl' ',riith the third schedulc

sha1l apply to all cases of Land Acquisition under the t:nfictments specified in the

fourth schedule to the land Act. The order has been made effcctive from o1'09'2015'

NH, Act 1956 is one of the 13 enactment in the fourth schedule the order is applicablc

under NH-Act 1956 and the Market value ol'thc land as clet*ilnincd under section 26

1o 30 of RFCTLAIIR, Act 2013 is RS. 3,75,000/- per a:re rvhich is corning undcr

acquisition for formation of 4 - laning/Widening NFI 365 l3ii Suryapet to Khammam
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1l

from Km Ch.0'ooo (llx. lim 129-000 of NLI-65) to Design Ch.38.2oo (Ex. Km. 27.8oo) pg
in Ragitavapuram Villagc of Mothey Mandal.

CALCULATION OF COMEPENSATION

Total llxtcnt for which alr.ard passed

Rate fixed for Rs.3,75 ,AOO I - per acre

ii Land Va-lue (extent 56695.34 Sq. mts )

ii) Land value X i.5 factcn

iii) Value of Assets

a) Structure valuc

b) I,'ruit trees valu: - 38423.00

c) Non-Fruit trees value - 57051.00

d) Toddy trees value .- 450.00

c) Wcll/liore wcll'.'aluc - 314923.00

'l'otal (a+b+r;+d+e)

TOTAL

11,) 1O0 %o Solatium

(Land Valuc -r Value of Asse--s)

TOTAL

v) Additional Compensation

@ of 12 o/o Per Amum

(22.09.2O17 to 3O.08.2018) 1343 days) Rs. 592409.70

. Rs. 1,7L,74,274.3CGRAND TOTAA,

(Rupees One Crore Seventy One Lakhs Seventy Four Thousand Two
Hundred and Seventy Four OnIy)

AII/ARD ENQUIRY:-

A ptrblic notice U7s 3G (3) & (4) was prepared and published in the loca-l ncws
papcr inviting all the persons interested in the land under acquisition, requiring them
to appear before the Corr-petent Authority (LA) & Revenue Divisional Officer, Suryapet
on 28.47.2018 and eidducc evidence in respect of their claims and objections if any for
apportionment of the cor:rpcnsation. Interested persons have not attended the Awarcl

Ilnquiry and not submiltcd thcir title proofs.

As pcr Notification U/s 3 (A) and Gazette under Sec. 3(D), an extent of 56653.56
Sq. Metcrs of land is com:ng under acquisition for four laning/widening of NH-365 IIB
suryapet to Khammam lrom I(m ch.0.000 (Bx. Km 129-000 of NH-65) to Design

Ch.38.200 (Dx. Km. 27.BAO\.

56695. 34 Sq. Meters

92.66 per Sq.mtr

Rs. 5253390.2O

l?s. 7880085.30

NIL

Rs. 4i0847.00

Rs.829O932.30

Rs. 8290932.30

Rs. 1,65,81,864.60
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TrTLE AND APPORTTONI\IENT OF COMPENSATTON:-

Sy. No.23 Extent 3540"95 Sq. Meters Nature: Drylpatta

As per Revenpe records the Sy.No. 23 is Patta land. The total extent of l31d ig
Ac.1.19 gts out of which an extent of 3540.95 Sq. Meters is coming under acquisition.

The land was notified in 3G Notilication in the names of Sri. Battipalli Muthaiah S/o:
Veeraiah, Battipalli Naga Mallaiah S/o: Veeraiah & Battip'alti Muthaiah S/o: Veeraiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for pa5rment of compensation as shornm in award statement sheet.

Sy. No.24 Extent 6474.88 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No. 24 is Patta land. The total extent of land is
Ac.15.16 gts out of which an extent of 6474.88 Sq. rreters is coming under
acquisition. The land notified in 3G Notilication in the names of Sri. Podilla Dileep
Kumar S/o: Chandraiah, Podilla Ravinder S/o: Chandra-ah. Battipalli Muthaiah S/o:
Vecraiah, Battipally Chennaiah S/o: Itamaiah, l3athini Suramma W/o: Suraiah &
I3attipalli Naga Mallaiah S/o: Veeraiah.

In response to 3G Notification none of the pcrsons f:led claim petition, I-lcnce

the award is passed for payment of compensation as shorrrn in award statement sheet.

Sy. No. 32 Extent 607.OZ Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.32 is Patta land. The total extent of land is
Ac.l4.2O gts out of which an extent of 607.O2 Sq. meters is coming under acquisition.
1'he land notified in 3G Notilication in the narnes of Sri. Kola Janaiah S/o: Narsaiah.

In response to 3G Notification none of the persons filed claim pctition, I-Iencc

the award is passed for payment of compensation as shown in awar cl statement sheet.

Sy. No. 33 Extent 4552.65 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy. No.33 is Patta land. The totai extent of land is
Ac.5.26 gts out of which an extent of 4552.65 Sq. Meters is comingunder acquisition.
'l'hc land notified in 3G Notification in the neunes of Smt. Ileshma Kartoon W/o:
Mohammad Gulam Hussein & Kola Janaiah S/o: Narsaiah.

In response to 3G Notilication none of the persons fled claim petition, Hence
the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 34 Extent 9408.81 Sq. Meters Nature: Dry/Patta

As per Revenuc records the Sy.No.34 is Patta land. 'l'irc total extent of lancl is
Ac.10.09 gts out of which an extent of 9408.81 Sq.nreters is coming undcr
acquisition. The land notified in 3G Notification in the nam.:s of Sri. Karingula ;3a1a

Narsaiah S/o: Pullaiah, Karingula sathyanarayana S/o: l3ala Narsaiah & Marrri Poorna
Chandar S/o: Janaki liamaiah.

In response to 3G Notification none of the persons fiied claim petition, Hence
thc award is passed for payment of compensation as shown ir zrward statement shee t.
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Sy. No. 36
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Extent 3237.44 Sq. Meters Nature: DrylPatta q

As per Revenue r;-cords the Sy.No.36 is Patta land. The total extent of land is
r\c.0.32 91s out of which an extent of 3237.44 Sq. meters is coming under acquisition.
l'he land to an extent oi 2')50.00 Sq.Mts has been notified in 3G Notification in the
names of Sri Ponugoti \cnkatappa Rao S/o: Chinna Narsimha Rao, Jampani Swetha
W/o: Srikanth &, Mudriarn Vcnkanna S/o: Somaiah for the remaining extent of .)87.44

Sq. Me1.ers, Additional 3A published in Gazette S.O.No.2370, Dt:-09.06.2018 and
published in Andhra Prtibha on 17.O7.20i8 and 3D Notification was submitted for
publication. After receiving the 3D Gazette Notification,3G Notification will be Gazette
publishcd and Supplemcnte.ry Award will be passed.

In rcsponse to 3Ci Notihcation none of the persons fi1ed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 44 Extent 1416.38 Sq. Meters Nature: Dry/Patta

As per Revenuc rccords the Sy.No.44 is Patta land. 'l'he total extent of land is
Ac.3.l9 gts out of which iln extent of 1416.38 Sq. meters is coming under acquisition,
Thc land notified in 3G Nor.ification in the names of Sri 'latikonda Somi Reddy S/o:
Venkanna, Shaik Saida S/o: Mohinuddin, Mohammad Iqbal S/o: Lal Mohammad,

Tatikonda i?ami Reddy S/o; venka-nna, Mudu Kamalammawlo: Bikku, Mudu Kistu

S/o: Bichhu , Mudu Co:ya S/o: t3ichhu, Mudu Krishna S/o: Dharma, Mudu Rixam

S/o: Rupla, Mudu Chanclru S/o: Rupla, Pagidimarri Sathyanarana S/o: Narsaiah and

Ponugoti Apparao S/o: l,edda Narsimha ilao.

In response r

the award is passecl

Sy. No.45

to 3G Notification none of the persons

i for payr:rent of compensation as shown

filed claim petition, Hence

in award statement sheet.

Nature: Dry/PattaExtent 303.51 Sq. Meters

As per Revenue records the Sy.No.4S is Patta land. 'l'he total extent of land is
Ac.11.36 gts out of which an extent of 303.51 Sq. Meters is comingunder acquisition.

The land to an extent of 1.C0.00 Sq. Mts has been notified in 3G Notilication in the

names of Sri Tatikonda Somi Reddy S/o: Venkanna, Shaik Saida S/o: Mohinuddin,

Mohammad Iqbal S/o: Lal Nlohammad, l'atikonda Rami Reddy S/o: Venkanna, Mudu

Kamalamma W/o: l3ikku" Mudu Kistu S/o: I3ichhu , Mudu Golya S/o: Bichhu, Mudu

Krishna S/o: Dharma, Mudu Bixam S/o: Rupla, Mudu Chandru S/o: Rupla,

Pagidimarri Sathyanarana S/o: Narsaiah and Ponugoti Apparao S/o: Pedda Narsimha

Rao for the remaining extent of 203.51 Sq .Meters, Additional 3A published in Gazette

S.O.No.2370, I)t:-O9.06.201t] and published in Andhra Prabha on 17.O7.2018 and 3D

Notification was submitl.cd for publicat-ion. After receiving the 3D Gazette Notification,

3G Notification will be Gazet--e published and Supplementary Award will be passed.

In response to 3G Notilication none of the persons filed claim petition, Hence

the award is passcd for pnyment of compcnsation as shown in award statement sheet.
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Sy. No. 75

14

Extent 657.60 Sq. Meters Nature: DrylPatta

As per Revenue records the Sy.No.75 is Patta land. lite tota-l extent of lanc1 is

Ac.B.17 gts out of which an extent of 657.60 Sq. meters is coming undcr sgq,-,jsi[ion.
'l'he land notified in 3G Notification in the narnes of Sri M,usul<u Pulla tlcddy iir) Venkat

I?eddy S/o: Laxma Reddy & Dudipala Manjula W/o: Mallr:sh.

In response to 3G Notification none of the persorls filed claim petition, I{ence

the award is passed for payment of compensation as shorrn in aweird statement sheet.

Sy. No. 76 Extent 1315.21 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.76 is l)atta land. 'l'he total cxtcrrt of land is
Ac.2.00 gts out of which an extent of 1315.21 Sq. meters is coming under acquisition.
'l'hc lzrnd notified in 3G Notification in the names of Sri Battipally Muthaiah S/o:
Veeraiah, Battipatly Naga Mallaiah S/o: Veeraiah, l3athini Suramma W/o: Suraiah,

Shaik I{ussein Bee W/o: Rasool & Amzad S/o: Azeem.

In response to 3G Notification none of the persons f:led claim petition, Flcnce

the award is passed for payment of compensation as shov,m in award statement sheet.

Sy. No. 77 Extent 50.58 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.77 is Patta 1an,1. 'l'he total exlcrrt of land is
1\c.11.39 gts out of which an extent of 50.5U Sq. meters is coming under acquisition.
'l'hc land notified in 3G Notification in the names of Sri Bc,ddu Lingaiah S/o: Ilamulu.

In response to 3G Notification none of the persons {lled claim petition, Hence

the award is passed for payment of compensation as shor,tn in award statement sheet.

Sy. No. 88 Extent lLL2.87 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.B8 is Patta land. 'l'he total extent of land is
Ac.B.17 gts out of which an extent of lll2.B7 Sq. meters is comingundcr acquisition.
'lhe land notified in 3G Notification in the names of Sri. Elocldu Lingaiah S/o: llamulu
& i3attipally Narsamma W/o: Parushuramulu.

In response to 3G Notification none of the persons fiied claim petilion, I-lencc

the award is passed for payment of compensation as shown i,:r awar-d statement shcet.

Sy. No.89 Extent 202.34 Sq. Meters

As per Revenue records the Sy.No.B9 is patta land.
Ac.O.14 gts out of which an extent of 202.34 Sq. meters is
The land notified in 3G Notilication in the narnes of Sri.
Bhadraiah, Dursharla Laxmaiah S/o: Bhadraiah, Dusharla
Dusharla Praveen Kumar S/o: Bhadraiah.

In response to 3G Notification none of the persons
the award is passed for payment of compensation as show:r

Nature: Dry/Patta

The totzrl extent of land is
coming under acquisition.

Dusharla Venkanna S/o:

Suman S/o: Bhadraiah &

Iiled claim petition, Flence

ir:r award statement sheet.
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Sy. Nc.9G
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Extent L3f 5.21 Sq. Meters Nature: DrylPatta*
iis per Revenue rlcords the Sy.No.9O is Patta land. The tota-l extent of iand is

Ac'7.10 gts out of which an extt:nt of I3l5.2l Sq. meters is coming under acquisition.
'l'he land notified in 3(l Notification in the names of Sri. Dusharla Venkanna S/o:
llhadraiah, Dursharla I..;rxmaiah S/o: tlhadraiah, Dusharla Suman S/o: Bhadraiay,
I)usharla Praveen Kuma:'S/o: Bhadraiah & Karingula Shantha W/o: Srinivas.

In response to 3Ci Notilication none oI the persons filed claim petition, Hence
thc award is passcd for paymcnt of compensation as shown in award statement sheet.

sy. No.91 Extent 6o7.a2 sq. Meters Nature: Dry/patta
As per Revenue rrcords the Sy.No.9l is Patta land. The total extent of iald is

Ac.O.lB g1s out of whicl an cxtent ol 607.O Sq. meters is coming under acquisition.
l'hc land notified ire 3(] Notification in the names of Sri. Dusharla Venkanna S/o:
llhadraiah, I)ursharla L:rxmaiah S/o: llhadraiah, l)usharla Suman S/o: Bhadraiah &
Dusharla l)raveen Kumar S/o: Rhadraiah.

in response to 3Cl Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No.92 Extent L9,22.23 Sq. Meters Nature: Dry/patta

As per Revenue records the Sy.No.92 is Patta land. The total extent of land is
Ac.4.13 gts out of which an extent of 1922.23 Sq. meters is coming under acquisition.
'l'he land notified in 3G Notification in the n€unes of Sri. Battipalli Mallaiah S/o:
Narsaiah, Ilatl.ipalli Madhusudhan S/o: Laxmi Narayana, I3attipally Upender S/o:
Laxmi Narayana, Podilla Dileep Kumar, S/o: Chandraiah, Podilla Ravinder S/o:
Chandrajah & Podilla Pradeep Kumar S/o: Chandraiah.

In rcsponse to 3G Notification none of the persons filed claim petition, Hence

the awzrrd is passed for payment of compensation as shown in award statement street.

sy. No. 97 Extent 1416.38 sq. Meters Nature: Drylpatta

As pcr Revenue re,cords the Sy.No.97 is Patta land. The total extent of land is
Ac.7-22 gts out of which a-n extent of 1416.38 Sq. meters is comingunder acquisition.
The land notified in 3G Noti{ication in the narnes of Sri. Sama Suvarna W/o:
Prabhaker Reddy, San:a Janaki Ram Reddy S/o: papi Reddy & Kompelli
Venkatcshrvarlu S/o: Iledaiah.

In rcsponse to 3G Notification none of the persons

the award is passed for pa.yment of compcnsation as shown

Sy. No.99 Extent 1315.21 Sq. Meters

As per Revenue re:ords the Sy.No.99 is Patta land.

Ac.14.10 gts out of which an extent of 1315.21 Sq.

acquisition. The land r:i,iifred in 3G Notification in the
Subbaiah S/o: Mallaiah &. Maddi Koti Reddy S/o: Veeraiah.

filed claim petition, Hence

in award statement sheet.

Nature: Dry/Patta

The total extent of land is

meters is coming under

narnes of Sri. Sankranthi
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In response to 3G Notilication none of the persons iled claim petition, llence

a, 
the award is passed for payment of compensation as shonm m award statement sheet.

Sy. No. 1OO Extent 607.O2 Sq. Meters Nature: Dryi Patta

As per Revenue records the Sy.No.100 is Patta land.'l'he total extent of land is
Ac'0'08 gts out of which an extent of 607.O2 Sq. meters is coming under acquisition.
't'hc land notified in 3G Notification in the names of Sri. Sama prabhakar Reddy S/o:
Janaki Ram Reddy, Maddi Koti Reddy S/o: Vecraiah, Maldi Jan Reddy S/o: Veeraiah,
Maddi Sanjeeva Reddy S/o: Ramaiah & Maddi Madhusuc.ha:r Redcly S/o: t{amaiah.

In response to 3G Notification none of the persols filed claim petition, Hence
the award is passed for payment of compensation as shovm :n award statement sheet.

Sy. No. 1Ol Extent 1O11.7O Sq. Meters Nature: Dry/patta
As per Revenue records the Sy.No.101 is Patta land.]'he totzrl cxtcnt of land is

Ac'o'22 gts out of which an extent of 1011.70 sq. meters is romingunder acquisition.
'I'he land notified in 3G Notification in the names of Smt. SwaLmy Jayasri w/o: Ramesh
l{umar, suggala praveen Kumer S/o: Eeshwara Lingam, suggala chandzrna w/o:
I)raveen Kumar & Bhavurushetti Raghuram S/o: vishwanacr_eam.

In response to 3G Notification none of the persons lled claim petition, Flence
the award is passed for payment of compensation as shou-n in award statement sheet.

Sy. No. 1O2 Extent 7587.75 Sq. Meters Nature: Dry/Patta
As per Revenue records the Sy.No.102 is Patta lanC. 'l.he totai extent of land is

Ac'i1'34 gts out of which all extent of TsBT.zs Sq. meters is coming under
acquisition' The land notified in 3G Notification in the names of smt. sweimy Jayasri
w lo: Ramesh Kumar, suggala praveen Kumar s/o: Eeshwara Lingam, suggala
chandana w/o: Praveen Kumar & Bhavurushetti Raghuram s/o: vishwanadham.

In response to 3G Notification none of the persons liled claim pctition, Ilencethe award is passed for payment ol'compensation as shown in award statement sheet.
Sy. No. 1O3 Extent 4957.3A Sq. Meters Nature: Dry/patta

As per Revenue records the sy.No.103 is Patta lan,1. 'i.he total extent of land isAc'3'05 gts out of which an extent of 4957.33 sq. meters is c,omingunder acquisition.'l'he land notified in 3G Notification in the nalnes of smt. swamy Jayasri wi o: pameshKumar, Suggala praveen Kumar s/o: ireshwara Lingam, suggara chandana w/o:Praveen Kumar & Bhavurushetti Raghuram s/o: vishwLadham.
In response to 3G Notification none of the persons file,l claim petition, Hence theaward is passed for payment of compensation as shown in au.'ard statement sheet.
Sy. No. 1O4 Extent L2l4.O4 Sq. Meters Nature: Dry/patta

As per Revenue records the sy.No.104 is Patta lancl. 'l'he total extent of land isAc'0'17 gts out of which an extent of 1214.o4 sq. meters is corningunder acquisition.

,iHlH. 
notified in 3G Notification in the nalnes of sr- N{addi venkat Redcty S/o:

In response to 3G Notification none of the persons filed claim petition, Ilencethe award is passed for payment of compensation as show:r in award statement sheet.
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Sy. No. I"O5

11

Extent 2529.25 Sq. Meters Nature: Dry/Patta 5
As per Revenue r*cc'rds the Sy.No.105 is Pattaland. The totai extent of land is

Lc 4.A2 gts out of which an extent of 2529.25 Sq. meters is coming und.er acquisition.
'l'he land notilied in 3t) l.lotification in the narnes of Sri. Maddj poolamma W/o: Venkat
Re:ddy.

In response to 3ti Notification none of the persons {iled claim petition, Hence
the aw'ard is passed for payment of compensation as shown in award statement shect.

FUNDS:-

l'hc National Ilighways Authorities of India, Hyderabad is request-ed to
providc funds lor an anlount of Rs. 1,71,74,274.30 (Rupees One Crore Seventy One

Lakhs Seventy I,'our Thousand Two Hundred and Seventy Four Only) for payment of

compensation to the arvr,rdees of Raghavapuram Village of Mothey Mandal.

ORDER:-

Thc Award is passed to an extent of 56695.34 Sq. Mts of land for an amount of

Rs. 1,71,74,274.30 (Ru1:ee's One Crore Seventy One Lakhs Seventy Four Thousand

Two Flundred and Seventy F-our Only). In accordance with the section 26 to 30 of

Right to lrair Compensar"ion and'lransparency in I-and Acquisition Rehabilitation and

Resettlcmcnt Act,201ll and under section 3G (1) of the National Highways Act, 1956

towards paymcnt of compcr-sation to the awardccs of Raghavapuram Village of Mothey

Mandal.

Pronounced in the Open Court on August 30th 2018.

.i ., .. ,u:t

.?-?:*x"J:t't[l3:ILktl,T

To
All Individual concerned
Copy Submittcd to thc District Collector, Suryapet for kind information'
copy to thc Project Director. Project Implementation unit, Khammaln.
Copy to thc Tahsildar, Mothey for taking necessary action'
Copy to the AD, S&LRs, SuryLpet, with a request to issue Supplementary sethwar'
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FORM-IX
(See irrle-26and Section 23 & 30 of the Right to Fair Compensation and Transparency

in Land Acquisition, Rehabilitation & Resettlement Act, 2013.)
. 

LAND ACQUISITION AWARD
L.A.Case No. C/L52212OL7, Date:- 3O.O8.2O18.

Narrre of the Project

Number and Dat..: of Notification
and 3-D under NII hct.1956 unde

the land is to be acquired

Situation and Extent of the land in
the number of fi:ld plots on the s
map, the village in -rhich situatec

the number ,rf mile plan, if an

I Four - laning of Suryapet -
I Khammam section of NH -365 BB,

I from Km.O/ 100 to 38l2OO (Suryapet
l__ to Khammam).

,,; ^ ^-l-Gore.rm"nt of India C,azetteNo.2626
Y{_?.i l I a so.wo.3001, Dt. r2.os.2017 ander wnlcn I ^i- "^"-' I Gazette No.2314 & So.No.3055,' I Dt.22.O6.2OlB._

I uandal

in Acres,
: SUTVCY

ed with
1ny.

Sy. No's
Extent in
Sq. Mts

Drv I
Wet

23 3540.95 Dtli

24 6474.88 Dry

32 607.O2 Dry

JJ 4552.65 Dry

34 9408.81 Dry

36 2950.00 Dry

44 i416.38 Dry

45 74.7 | Dry

75 6s7.60 Drv

76 1315.21 Dry

77 50.58 Dry

8B 1062.29 Dry

B9 202.34 Dry

90 1315.2 i Dry

9l 607.O2 Dry

ory -92 1922.23

97 14t6.37 Dry

99 1214.O3 Dry

100 607.Ot Dry

101 101 1.70 Dry

t02 7587.75 Dry

103 4957.33 Dry

t

L

I

I

I
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9.

Amount allowed for crops

I1. Additional comp"nffi
value under section 30 (3)

Damages unae. sectlon-Z8 of

Act 30 of2OI3

Amount allowed tor frees, Houses o.-ar1,
other immovable things.

IOO% Solatium u/s 30(1)
Value + Structures

Awardund..ffit.rDso
and r lw U / s 23 and 30 of Act 30 oi 2OI3

Particulars orrffi---
Revenue, or of the capitalized ualu" faid,the date from which the abatem;;i;;""

Names of persons inte.estedl" ifr. t.r,a
and the nature of their respective

Amount allowed for the land itself,
without trees, buildings etc., if anv

1)ry
_-_' .-|\

Ilry

As per RFCT in l.a.,nan ect _ ZOf S

Its. 4lOB47 l-

Rs. 592409.2O/ -

Rs.829O9g2.BO/-

Rs. 1,71,24,224,901_

Not yet.

Amount ailowed out of su"h su* a."
compensation for the tenants interest in

the land.

Basis of calculation

(on Market
cost)

r/w l;lule 28 of G.O.Ms.No.50
Rev.(LA&I-.A) Dept, dated. 19.t2.2A I A

Nit

14.

15

effect.

Apportionment of tfre amorlnt of n". i,70,;,+ zl q.so / .npportibnmentcompensation sti:tement is enclosed.
Date on *h.h p*".""r"";a" t"k";

38(1) & a9(1) of Act of 30/2013
u/s

If u/s 40(1)
do so.

l)ate:-30.08.20 1g.
Place: Suryapet.

the number and clate of the crder of government giving authority to

Description of the land, i.e., whether
fallow, cultivated, homestead, etc., if

cultivated, how cultivatcd?

12t4.O4

2529.25

Agril. l,ands.

Sankran,]ri Subbaiah S/o: Mallaiah
and others

con4PEr$rft{rffi#h,A) &,(;ry/R EVENUE DrvrsroNAr, opiiiirn./ S,UIiYAPE]'.

l4Il-rls I

I

BI

I

1) l
I

I

5669s.34

I

I- -- --1

I?.s. 788OO8S.BO

7.

i

l
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5(,( il()l ,ri \li - SuivaPet to Klratllll'.t:l'

Arr.ri,i \1t t \-22/ -t',1.7,l)t rt).01' 2t);l'

Cor:r!t'1.

L^'

A,nnexure -_.1

AWARD STATE]48i\l' SHEET
\.t:::t' i,: :i:. \ l.r::tl.rl \'1otl:cv

Ni:i.rrt,oI lirt' \ ili.r1lc - Ragir.lvaIr:;.1:ll

Extt'::i in :rr.\1ts -56695.3-i

Awa: ri r\ :rrtrtru)11 - 1,7 ).,7 1,274.31)

\1;rt kt'i \ .rlrrr' i:xot1 bv iht'C.AL:\ 1',7i,1)lXl.i,r0 Per.Acrt:

92j'et- I t'i t'l

s1.

No
Sr.
\rr

Alea of Land

acquked in Sq.

Mts

N.nrr',,i intolested
D('rsr':l h) w'hom

c()r.lrPt'r']sation iS

a1\,alricri aio:rg rvith
t.rtlrt'r s uante

L.r:rcl Valuc Values ol Assets

Total
comperrsatirm

(col. 7+t))

Additional
ailount fo i00 i,i,

Solatiun.r

l2'ra Additional
rrarket value U/s 33

ot l-A Act,2013
(tronr 22.09.2017 to

29.08.2018)

(i'otal 3.12 days)

l-otai
compensation

(Col.'i0+ll-12)

l

Market vaii;o j

fixtd trv thc I Lrrnd value as

CALA i Per Market

in Rs/- pcr i Value
^iAale 

I

After Aeldi:rg, 1.5

factor La:rel valutt
untler ruie 2tl ('l)

as per G.O. \1.s

No.50,

Dt:.19.12.201.1

u

U

(D

U
U

a

5 1

i

I

n. l

4l
'fotal

a 3 "l f 6 tt 9 1l) 11 12 13

1 23 ?529.25

CALA, ilevenue
Divisio:ral Officer,
Sun,acet

375000 23.1360.31 351 l+().16 0 () {) 1r\t!!t 1C-1448 455968.+r-. 455988.46 26428.14 938-105.05

2 21 6C7.02

CALA, Revenue

Divisional Officer,
Survapct

r75000 56216.47 84369.7i 0 0 0 0 0 0 84369.7 l 84369.71 6342.75 175082.17

3 ;104.68
CALA, Revenue

Divisiontrl Officer,
Srrnant't

375000 37497.6i 56246.17 0 0 r-) 0 37776 37776 91022.17 91022.17 192273.15

I 1062.28

CAI-A, Revenue

Divisional Officer, 37s000 98430.86 117646.3t) 0 11077 0 0 0 1 4077 't67723.?t\ 1,61723.70 11099.77 331546.36 I

5 1A62.28

CALA, Rovenue

Divisional O{ficer,
Srrryrnet

3750r)0 98430.86 147646.30 0 0 0 t) 0 0 117616.30 1,17646.30 11099.77 306392.36

o ?i 1062.28

CALA, Revenue

Dlvislonal Officer,
9rrrr, am.t

375000 98.130.Ef, 1{76.1o.30 0 0 0

0

0

0

0

0

0

0

147646.it)

45702.69

1+7b4b.JU

45702.69

) tuv9./ / 30b392.3b

7 328.82

CALA, ilovcnuc
Divisional Officer, 375000 30468.46 45702.69 0 0 343s.84 91841.22

I 24 75.88

CALA, Revenue

Divisional Officer,
Srrruanet

375000 7031.04 10546.56 0 0 0 0 0 0 10546.56 10546.56 792.87 21885.99

9 a4 1011.70

CALA, Revenue

Divisional Officer, 3750C0 olaAl 1) 140616.1rJ 0 0 0 0 0 0 140616.18 140616.18 14571.25 291803.62

1,87-1.64

CALA, Ro,enue
Divisional Officer,
Survauci

37sC00 173426.16 260139.21 0 0 0 0 0 260"139.24 260139.24 19556.77 539835.26

11 32 o07.02

CAL,\, Rur chuc

Divisional Officer,
Srrrvanr'l

37s000 56246.17 84369.71. 0 0 0 0 0 0 84369.71 84369.7t 6342.75 'r75082.17 .C
o(

I

l

l



I
I

I ,:
It..I .,.
I

10i.bti
CA[.A, Rt've:rrre
Divisional C)fiicer.
Suryapet

37i(XX) '\7197.6r 562.16.17 {) {) t) 0 r) 15216..17 36216.17 l22ti.5r) i 16/l-.1)

1.1 33 ]i17.97
CALA, Revcnuc
Divisional Oftict'r.
Sulvapet

;r0(x) jti+351).9i) 576526.35 0 0 0 {) :76526.35 576526.35 13342. l 5 r 196394.85

ii 3-1 4653.ri2

CALA, Reverrue
Divisional Otficer,
Srrrvanel

r7l(-\x) 1?1222 96 6.16834..1.i 1) 0 1) 0 6+5E3.1..11 6.16U3-t.14 18627.77 1312296.66

li ,14

CALA, Revenuc
Divisional Ofiicer,
Srrrvanet

-1750t)r) 18718.82 ,ara)1.1 0 0 r) c 28123.21 28i2-'\.21 58360.72

1t, 34 4552.65

CALA, Revenue

Divisional Officer,
Sun'aoet

375000 421ti48.55 632772.82 () 0 0 1) 0 632772.82 632772.82 47570.65 1313776.29

I 36 409.85

CALA, Revenue
Divisional Officer,
Sur.l,apet

375000 37976.74 56965.05 { 0 0 1_r 0 0 56965.05 56965.05 4282.52 71.8212.63

t8 36 "1776.27
CALA, Revenue
Divisional Officer, 375000 764583.62 246875.43 0 0 0 0 0 0 246875.43 246875.13 78559.62 512310.48

7t) 36 763.91

CAI-A, Revenue
Divisional Officer,
Sr rrrranet

375000 70786.68 106r 80.02 0 0 0 0 0 0
.r 
06180.02 1 06180.02 7982.11

,u ti 44
I

2r.32
CALA, Revenue
Divisional Officer,
Sun,aoet

375000 2346.75 3579.23 0 0 0 0 0 0 3579.23 35]9.23 264.57 7303.02

2t 44 50.58

3ALA, Revenue
Divisional Ofiicer,
irrruanei

375000 4686.74 7030.11 0 0 0 0 0 0 7030.-17 7030.77 528.51 "14588.74

22 n1 101.17

CALA, Revenue
Divisional Officer,
Srrruaopt

375000 L)371.47 11061.62 (i 0 0 0 0 0 1.1061.62 t406i.62 1057.13 29180.36

.14 .1O1 17

CALA, Reverrue

Dirzisional Officer',
Suruanet

175000 9?74.41 11{) 1 A). 1l 0 0 0 0 14.4.fl.42 14067.62
.1057.1 

3 29180.15

44 75.88

CALA, Revmue
Divisional Officer, 375000 7031.04 10515.56 0 0 0 0 0 0 10546.56 1.0546.56 792.87 21.885.99

25 44 50.58

CALA, Revenue
Divisional Officer,
Srrruanef

375000 4686.74 7030.17 0 0 0 0 0 0 7030.1.1 7030.11 528.51 1.4588.74

26 44 50.58

CALA, Revenue
Divisional Officer,
Sun apet

375000 4686.74 7030.71 0 0 0 0 0 0 7030.-t1 7030.11 528.51 '14588.74

27 I 75.87
CALA, Revenue
Divrsional Officer', 145!,5.1,7 0 0 i0545.i7 i0545.'17 792.77 21883.i 1

"144 50.58

CALA, Revenue
Dvisional Officer,
Srrn anet

37s000 4686.74 7030 71 0 0 0 0 0 0 7030.11 7030.17 528.51 74588.74

l

i

I

i

I



it)5+5 I7 i t,,5-1r.,-

2U24j6 i iliE6,.2-i 12186.2.4 I ,,r,.*,

1+3t.{l i 2is.le | 7127.08

I :cIi-{. Revenue
15 | zs.OO 

J D:r is:,,rra) Of ficcr, \+/ a./ l

l(-.{:..\, Revenue
25.00 lD:r:s:,rrralOffict'r,

C.{L..\, Revenue
505.85 iDrvni,rrrai Officer', 7r)3t)8 t)9 r"r590i.81

CALA, Revenue
Divisional Officer, 1.106i.16 i 2tr)91.71

I)ivisronal Officer, 1+061.62

CAL.A. Revenue
38 I ;6 | 1U.1,7 lDir.isi,ural Officer, o I t4bt.62 

I

71061.62

i92i.i.97 19214.97 49214.97

iyisional Officer, 79.129?.17

375{)0{) | 1.+062.08

AI-A, Revenue

Divisional Officer,

\^1

r(' .\ I A. Rt,r't t.rut'

i I )ir isron.rl t)tficer,75.87

5:::\ i i)('t

1Sun.rl)r.t

3750{)0

37i()()r)

l7r0(X)

12 1 8 1.39

2289.53

51275.19 6i276.59 61)/11.3c; I 3131 0.1 9

31

(
,.ii i.,.1.i2

i ):r is;r';rai L)fficor,

iSr:

j(',\1.,\, Ro'cnut'
I D:r'is:rn.r1 Otfice:'

iSur. .,.-ot
\i ,\. Rtvenue

l(-.\,.:\, Rcvenue

j I):r'isicn.rl Officer,

s
-0

7030.11

l

l:er+
I

t;
I -' '4
I

| ;,,;r;:; I ,,

I

I

,/t
I

i

I
Ir)lr)
I ] zrss:.tr .l

15r.26 l.,l,,l.l,
,rl,li, 

I

1.,t-

I

{) io
I

317).73 
lttzt.z;lzot.ztlino.zt

9374.41. 1i061.62 C 0 0 0 7057.73 291.80.36

39 76 351.09

CAL.A, Revenue
Divisionai Officer, 37s000 32809.98 0 0 0 (.) 0 0 3699.89 1t)2129.83

40

4-l

76

76

AO7 n) 17500n \6746 47 81169 71 0 q605 n 0 o 9605 9?q74.7^t 93974.71 c-1+1.., l

151.76 2i093.12 0 0 66nll {) {) 6688 ?7781 12 27781..12 1585.7.1 57747.c9

42 77 50.58 375000 4686.74 7030.11 0 t) 0 0 0 0 7030. l1 7030_71 528.51 11588.74

13 88 708.79
IALA, Revenue
)ivisional Officer, 375000 65620.89 9843i.33 0 0 0 0 0 0 98431.33 98431.33 7399.88 201262.53

44 88 354.-10 375000 32810.91. 49216.36 0 0 0 0 0 0 4921.6.36 4921.6.36 3699.99 102132.71

ln, 8q 50.58

Rer.enue
i75000 4686.74 70a0.11 0 0 0 0 0 0 7030.1 I 528.51 74588.74



l6 89 5r).5ti

CALA, Iit'vc'nut'
Diviskrnal Officer,
Suryapr't

375000 1686.7-l 0 t) 7030. r l 7030.11 52n.51 1451{J.71

17 ti9 5().5S

CAI-.\, Iicr t':riri'
Drvisiora I Olf rct'r,
S, r rr,: nr. r

3750(X) 1686.7J 0 0 0 {) 70i0..1 I 7030. r 1 52r3.51 145tilt.7.1

i8 69 5i).58

CALA, Rcvcnue
Divisional Officcr,
Suryapet

375000 7r)30.11 0 t) i.) 0 7010.17 7030.1 1 r28.51 145n8.) i

{9 90 l0i.r7
CALA, Rcverruc
Divisional Officcr,
Qrr nrenrrt

375000 q371..i l t4r)b1.62 0 0 0 0 0 {) 1.406'1..62 14061.62 i 057.1 3 2911i0.36

50 90 101. l7
CALA, Revenue

Divisional Officer,
Qrrrranpt

375000 937-i.l l 11067.62 C 0 {) C 0 0 1.4061.62 7+061.6? I 057.1 3 29180.36

5i 90 101.r7
CALA, Revenue
Divisional Officer,

375000 9371.1i t1061.62 0 0 0 t) 0 0 1.1061.62 )4061.62 1057.13 29i80.36

52 90 151.76
CALA, Revenue,

Divisional Officer,
375000 14062.08 21093.12 0 0 0 0 0 { 27093.1.2 21093.12 1i85.71 4377"t.99

53 90 758.77
CALA, Revenue
Divisional Officer,

375000 70307.63 105461.44 0 0 0 0 0 0 103461.44 10546 r.44 7928.39 218851.27

54 90 10i.1 7

CALA, Revenue

Divisional Officer,
Srrnranpt

375000 937).41 14061.62 0 0 0 0 0 0 1.4067.62 11061..62 1057.13 291,80.36

55 91. 751.75
CALA, Revenue
Divisional Officer,

375000 1_4061.16 21091..73 0 0 0 0 0 0 27091..73 21.09-t.73 1585.64 43769.10

56 91.
-151,.73 CALA, Revenue

Divrsional Officer,
375000 1.1061.i6 27097.73 0 0 0 0 0 0 21091..73 21091.73 1585.64 43769.1.O

57 91 111.7tr
CALA, Revenue

Divisional Officer,
375{J00 i4u62.0ti 21uv3.12 0 0 {.) 0 0 0 2:t093.1,2 27093.72 1585.74 43771..99

58 91. 151.76
CALA, Revenue
Divisional Officer,

375000 14062.08 21093.72 0 0 0 0 0 0 2-1093.-12 21093.72 7585.74 43771..99

59 92 505.86

CALA, Revenue

Divisional Officer,
Srrrvenei

375000 46872.99 70309.48 0 0 0 0 0 0 70309.48 70i09 48 q?Rq 7\ 1459M.69

OU x2.92
.. "'l-.1, I l,,r. riir.'

Divisional Officer,
Srrruenef

lJ+JJ-)t 35i 53.35 0 U 0 0 0 0 35153.35 35153.35 2642.76 72949.46

6"1 o) 252.92
CALA, Revenue

Divisional Officer,
37s000 23435.57 35153.35 0 0 0 0 0 0 35153.35 35153.35 2642.76 72949.46

62 92 910.53

CALA, Revenue
Divisional Officer,
Srrwanet

375000 84369.71 126554.56 0 0 1805 0 0 1805 128359.56 1283s9.56 9514.13 266233.26

63 97 303.s1

CALA, Revenue

Divisional Officer,
Qrrnranef

375000 28723.24 421U.85 0 0 0 0 62344 62344 104528.85 104528.85 317't.38 212229.09

64 97 556.43

CALA Revenue
flivisional Officer, 375000 s1 558.80 77778,21 0 0 0 450 31672 72122 109460.21 109460.21 5814.14 224711.55

Ft
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.17500a

L)377.11

t)717.78

te21t.e7 ! +ezu.sz

llr)(rl.(rt 
; 1$61.62

-

17526.68 i vszo.os

-

!L/5/6.6ti I v576.68

It/)/6.6ti I VSZ6.6B

-

17s76.68 | vszo.ot

0iollal C)fikr,r

0 1057.1.3Dir.isiorra.i Ol1

| ,rouo
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l, ''*o
71 r00 Effifil-*_

f 
Divisiona,l Ofric,,r

3#e!+" _
11717.7t3

11717.78

11717.78

1 1757o.6s
I_.--_

17576.68

_----

I
I

:'*
r 321.38

126.16 i) 0 0 {)
i
I-f--
Iir
I

L

L
72 100 36471.73

36471.73

126.46

1011.70

0 t)
t)Divisional Offn-t,r,

SuryaDet 375000 0

0

i321.38
101

17576.68
{) 0

ALA
0 0 0

0

Divisional Off; 375000
93744.12

285920.04

192i74.99

74 102 ffifo;-
Divisionai Oflicer,

+repsI_

140616.18 r)l
I----------+-
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